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Rates for manganese ore for export
- Distance in Kms. Present tariff Concessional Percentage Concessional Percenta
rate inclusive rates in reduction  rates to be reduction in.
of gurcharge force upto involved in effective volvedin co -
I-12-1962 col. 3 com- from 1.4-63* § compared
extended  pared to to col. 2
- up to col. 2
31-3-63)
' (Per tonne) (Per tonne) (Per cent) (Per tonne) (Percent)
' -~ a 3 4 s 6
Rs, nP. Rs. nP. Ra. nP.
wo . . 924 780 13 8 80 5
200 . 1395 I1-90 1 12-90 5
3oo . - 17°33 14-00 19 15'C0 13
oo . - 2100 1400 33 1600 24
$00 . . . 2457 14'00 43 17-20 30
oo . 2762 14°'00 49 18+90 32
00, . 30-66 410 94 20" 40 33
foo . . 1381 15-60 14 2170 36
o0 . 36- 44 15°By % 23-30 36
1000 . 3896 £8-08 54 2460 37

*The general surcharge proposed to be levied from 1-4-63 will not be levied in the

case of export manganese ore for which the concessional rates will apply without any further

edditon,

THE BUDGET (RAILWAYS), 1963-64

SHRI K. SANTHANAM (Madras): Mr.
Chairman, I rise to welcome the Railway
Budget. I may perhaps begin with the latest
concessions regarding exports just announced
by the Railway Minister. I am glad that the
Railways are doing their part in promoting
exports, but I would like to make a suggestion
to the Railway Minister. For proper
accounting I think these concessions should
be properly estimated and shown in the
Railway Budget. In fact it amounts to a gift or
a subsidy in favour of the General Budget
Normally speak-

ing, all these subsidies should be given by the
Central Government and the Railways should
be treated as a purely business organisation,
but probably trade agreements and G.A.T.T.
conditions may come in the way of a formal
subsidy and so these railway concessions may
be necessary. But in any case it is essential
that the country should know how much of
this subsidy is being given by the Railways
year by year.

Sir, there are two ways of judging a
Railway Budget. One is whether the Railways
have kept up the pace
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of progress and improved upon their
performance in the previous years. That is the
short-term way of looking ,t things. The other
iy whether the Railways, ag they stand now,
are in a position to cope up with the needs of
a developing economy like that of India. So
far as the short-term is concerned. I am sure
all the Members of the House will agree that
the Railways have done well, both financially
as well as in their physical performance.

On page 18 of the Explanatory
Memorandum there appears a short statement
of the traffic receipts and expenses. We are
particularly glad to note that the operating
ratio has come down from 78 per cent, in
1961-62 to an estimated 76.5 per cent, in the
Budget Estimates of 1963-64. Similarly, if we
look at the performance of the Railways, we
will find tiiat with reference to engine
kilometres as well as loads of trains, and other
particulars, they are quite satisfactory, and,
therefore, the Railway Minister is entitled to
the congratulations of the House on the
working of the Railways during the current
year, and the fairly optimistic prospects he has
held forth for the next year.

He has made some changes in the
contributions to the Depreciation Fund. While
the Convention Committee had recommended
Rs. 70 crores, he has decided to give Rs. 80
crores to the Depreciation Fund. On merits |
do not think any one can object to this
additional contribution to the Depreciation
Fund. But there is one aspect of it which I
would like the Railway Minister to Consider.
It is not quite right that every five years a
Convention Committee should be set up and
its recommendations should be changed year
to year according to the judgment of the
Railway Minister. I think a better way is to
give up this idea of a Convention Committee
and put the Depreciation Fund contributions
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on the bas's cf capital. It is obvious that every
year, as we are pumping in Rs. 150 crores
more of capital in getting all kinds of
equipment, more of depreciation should be
charged. And, therefore, there is no meaning
in having the same amount of contribution to
the Depreciation Fund for five years together
because then during the five years, Rs. 750
crores of capital would have been added and
the original contribution would ™t suffice.
Therefore, 1 suggest that the Depreciation
Fund should be put at a percentage of the total
capital-at-charge. I suggest that probably a
percentage of 4 may not be far short of the
burden. Of course, this is much higher than
the old percentage on capital. But we have to
remember that half the capital is the capital
calculated at the 1939 prices, and so if they
are revalued We will have to multiply it by 3
or 4 and then add the latest capital added
during the last ten years. Therefore, on the
present current rates a 4 per cent, contribution
to the Depreciation Fund would be
reasonable. It will be automatically growing
and, therefore, there may not be any need for
arbitrary decisions from year to year.

Now, I may say a word about the new
taxation of about Rs. 19 crores— Rs. 2 crores
on parcels and Rs. 17 crores on goods. It is
obvious from the speech of the Railway
Minister that these increases are not needed
by the financial position of the Railways but
they ar, intended to help the General Budget. I
think there Is nothing wrong about it; there is
no reason why the entire burden should be put
only on excises or customs tar income-tax.
There is nothing particularly wrong in the
Railway Budget bearing some burden. But |
do not see why he should have gone out of the
way by increasing the contribution to General
Revenues from 4J per cent to 4] per cent. In
fact, the amount could have been credited
either in the Depreciation Fund or in the
Development Fund and it would have come
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[Shri K. Santhanam.] handy for the way«
and mean* position . of the General Budget.
This raising of the contribution from 4J per
cent. to 4£ per cent, may be all right but it
may handicap the Railways in the future.
Therefore, these things should be done with a
little more care and deliberation and it should
not be in the (pirit of patronage or of genero-

sity.

Sir, as I have said, the performance of the
Railways for the current year has been very
good. But that doe3 not mean that there is not
much scope fox improvement. As a matter of
fact, one of the causes which has enabled the
Railway Minister to have . a comparatively
smooth time is the reduction in the rate of
growth of the Indian economy. We find from
his booklet on the Review of the Performance
of the Indian Government Railways that the
general index of the agricultural production as
a whole for 1961-62 la the same as that of
1960-01.

JToT Dmmr CHAIRMAW in the Chair]

If this production had increased, as it should
have, by 5 per cent., then probably he would
have found some difficulty about movement.
Today the position of the Railways is that it
is just managing, but it has not got that
margin which is necessary to cope with
sudden increases in production. It is a very
anomalous state of affairs that the comfort of
the Railways should depend wupon the
stagnation of the Indian economy. In fact,
there should be sufficient margin to provide
for sudden spurts in agricultural production
or in industrial production, and It should be a
primary objective of the Railway Minister to
create a satisfactory margin of 15—20 per
cent, both for passenger and for goods traffic.
Now, there are many ways of getting this
margin, and I wish to spend the rest of my
time in giving a few constructive suggestions.

[RAJYA SABHA]
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First of all, I would like some radical
operational changes. It has been shown that 40
per cent, of the entire goods traffic carried by
the Railways is of coal. Now, the movement
of coal is very important and it is likely that this
percentage may  even increase in the future.
Therefore, a rationalisation of the cOal
movement is of fundamental importance. I
humbly suggest, Madam, that all coal in India
should move only in train loads. There should
be no wagon loads at all. If coal movement can
be only by train loads from the coal-pit to the
consumer then the capacity of the Railways to
move coal will be tangibly increased.
Movement by train load means that there should
be rationalised distribution. In every State
there should be 10 or 15 centres where the
coal will be dumped. It will be taken by train
loads and from there it will be distributed to the
various consuming places mainly by trucks.
Therefore, the entire coal should be bought at
the pit-heads and sent to these consuming
centres by the National Coal Development
Corporation or th, State Trading  Corporation
or whatever agency may be most suitable.
Therefore, there should be no question of one
wagon load going here, another going there,
transhipped  and taken out.  All these cross
movements will be stopped. Also, this
movement of coal by train loads will have the
advantage that a return traffic also could be
properly organised. Therefore, the
movement of empties also will be reduced. 1
have suggested this particularly for coal but in
due course such an arrangement may be  very
advantageous for other bulky commodities like
steel and cement. Therefore, I do suggest that
this proposal should be seriously considered by
the Railway Minister and the = Railway Board.

A second suggestion I wish to make is that
the time has come t0 abolish the movement of
smalls by goods train. I know that this smalls
traffic is still a valuable traffic. I do not want
to under-estimate it. But if separate cal-
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dilations are made about the cost, including
all kinds of wastage of wagons, transhipment,
other charges .. .

Budget (Railways)

SHRI M. RUTHNASWAMY
What is smalls?

(Madras):

SHRI K. SANTHANAM: Those that are
less than wagon loads.

The movement of smalls by goods train in
the long run will become more and more
uneconomic. Therefore, I suggest that all
smalls should move as parcels. We may have
to create a new category of parcels by having a
tariff rate between the present parcel rate and
the present small goods rate and let them
move by parcels. It will also enable the
smalls to be moved more quickly because the
people who consign smalls want these things
to move more urgently than the people who
indent in wagon loads. Therefore, I do suggest
that as , policy they should tak, steps for the
abolition of movement of smalls by goods
train. That is to say, all goods traffic should
move ordinarily only in wagon loads and for
heavy traffic like coal and steel as well as
cement, you should move them only by train
loads. This will mean such a great deal of
rationalisation of railway movements that We
shall be able to get the maximum benefit out
of the minimum wagons and minimum
tractive power of loc'omotives.

Again, I think the present railway planning
is not satisfactory. Railways, and generally
transport, should not be treated as one of the
items of planning. If a steel mill does not
produce the quantity of steel, we can import
it but you cannot import transport capacity.
Therefore, transport planning must be treated
as entirely a separate thing and the whole
Plan should not be for 5 years. It should be
for at least 15 or 20 years. It is one thing to
pay Rs. 150 crores a year for every five-year
period but another thing to say: 'For 20 years
I am going to give you a lump sum of Rs.
3,000 crores, you plan on a 20-year basis.*

[ 27 FEB. 1963 ]
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Then everything can be planned much more
economically and much more rationally.
Therefore, 1 do suggest that- at the end of the
Third Plan, the Railway Ministry should boldly
ask for a total of Rs. 3,000 crores for the next
four Plans and the entire railway plan should be
on a 20-year basis. If this is dtone, many of
the things which are done  half-heartedly
today can be done much better. It has been
recognised and it is the policy of the Railway
Ministry today to increase track capacity by
doubling and to increase the operational
capacity by dieselisation and electrification but
today these are done in patches and bits. Now,
we find that a few miles in one place is doubled
and then after 5 years another patch is done and
this goes on. Similarly, we find the strange
phenomenon of electrification of single track
and dieselisation of single track. It is obvious
from elementary economics that dieselisation of
single track may give some advantages for one
or two years; but in the long run, dieselisation
or electrification of  single tracks is essentially
an  uneconomic proposition and if you spend
money on it, then when you come to doubling
the entir, expenditure will have to be doubled.
Therefore we want a long-term view about
these matters.

One other matter is that every year in the
reviews bf performance, we are told under
present conditions the metre gauge is wholly
uneconomical. It is evident from the figures
that even in such a Railway as the Southern
Railway, the metr, gauge both for passenger
and for goods, is working at a loss and this
loss will go on increasing year after year for
the simple reason that one metre gauge
locomotive requires the same number of
reason that one metre gauge locomotive and
one train will require the same number of
personnel, whether it is M.G. or B.G.
Therefore, I think syme steps should be taken
to convert at least some of the main M.G. lines
into B.G. in order to put the entire railway
system on an economic basis. For Instance, I
would suggest that
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[Shri K. Santhanam.J from Madras to
Trivandrum and from Poona to Mysore th,
lines should be doubled—the”e ar, more or
less the main lines so far as the South is con-
cerned and because they are M.G., the
economy of South India is suffering—steps
should be taken to convert them into B.G. It
cannot be done in one year. It may take 10 or
15 years; it does not matter sy long as the plan
is taken in hand to convert them even if it is
done in 20 years. The whole Southern Railway
system will become one 'of the most economic
systems in the country in India instead of
being a drag, as it is today. A long-term view
has to be taken and I hope ' Sardar Swaran
Singh will not be content with carrying on
from year to yea, but will leave his mark on
the railway system by carrying out long-term
improvements.

Then there are only two more remarks
which I would like to make before I end. Our
railway is becoming capital-intensive. During
the last 10 years th, increase of track has been
only 2,000 km. but our capital has doubled.
Whenever any institution becomes capital-
intensive, the personnel will automatically
decrease. I think this emergency offers a
unique opportunity to the Railways to retrench
its personnel and hand them over to the needs
of Defence and other Ministries. If they lose
this opportunity, they will not be able to do it
later. If you calculate the personnel used in
India for the same milli'on kms. of passenger
Op ton mile, you will find that we are using 3
persons to 4 persons against one used in the
TT.K. or the U.S.A. Our ambition should be
that the personnel here operating the railways
should be in the same proportion as in the
advanced countries. Of course, I do not want
the railwaymen to be thrown out of work. I
want them to be kept in their jobs while the
efficiency of the railways is increased. That is
why, now, when so many new personnel are
needed for all kinds of work for defence, this
is the opportunity to take

[RAJYA SABHA]
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out superfluous people without retrenching
them. Det them have a lien on the Railways,
and let them when. the time comes be retired
from the Railways and let them get their pen-
sion. I do not want a single railwayman to be
retrenched. At the same time, will it not
become ultimately uneconomic if it is to carry
too much personnel for too little work?

I greatly regret to find that the Railway
Board reports—the two volumes—have been
condensed into one volume and many valuable
statistics are not available to Members. 1 do
not know if they are available to the railway
staff. For fifty years the Ministry and its
officials have sat down and considered what
statistics ought to b, available to the public, for
students or economists or other railway
technicians. It is not right, from any false
sense of economy, for saving Rs. 10,000 or
Rs. 20,000, to practically nullify the work so
far done. I Would suggest that all the reports
or the statistical tables which were contained
in the former volumes should be given. I have
tried to find out the difference. Now, the
information withheld relates to detailed
statistics of the finances and working of the in-
dividual Railways. It refers to the detailed
statements relating to capital and finances of
the different Railways, the equipment
maintained on them, the traffic handled, cost
analyses of working, transportation statistics
relating to utilisation of engines, wagons,
coaching stock, train mileage, density 'of
traffic, repairs and maintenance, fuel
consumption, commodity statistics, operating
expenses by abstracts and sub-heads, suburban
traffic, value of stores purchases, staff sta-
tistics, accidents statistics, etc. You will find
that these are vital and very important and they
should be available both for the critics and for
those who want to operate the Tail-ways. They
are also necessary for Members of Parliament,
as well as for the railway officers. Therefore, I
hope no attempt will be made to save a small
amount of money by cutting
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down this information that should be
available to the public. Thank you, Madam.

THE DEPUTY CHAIRMAN: The lunch
recess will be cut down by half an hour Mr.
Narasimham.

*SHRI GANGA  SHARAN
(Bihar): Shall we sit up to 1:30?

SINHA

THE DEPUTY CHAIRMAN: We will
reassemble at 2 P.M.

SHrI K. L. NARASIMHAM
Pradesh): Madam Deputy Chairman,
before I commence my remarks on the
Railway Budget, I would like to join the hon.
Railway Minister in congratulating all in the
Railways, people of all ranks on the splendid
response that they have made to the call of the
nation. Railwaymen not only carried
increased burden of work during the
emergency but also made voluntary
contributions from their wages to the National
Defence Fund. They subscribed to  various
defence savings schemes. In addition to
normal traffic they carried the emergency

(Andhra

movements of  men and material for
defence requirements, without any
interruption. Itis very significant to note that

on the North FEast Frontier Railway the
additional transport performance has been of
the order of 65 per cent over the normal
transport.

The main features of the Budget that has
been presented to us are, firstly, the imposing
of new burdens on the railway users and
secondly, the Railways going beyond the
recommendations of the Railway Convention
Committee of 1960 in financial adjustments.
The Railway Minister in the name of
strengthening the national exchequer is taxing
the railway users by increasing the surcharge
on freight rates by 5 per cent, and the parcel
rates by 10 per cent. [ humbly submit that this
present increase is unwarranted. This morning
the Railway Minister has made a statement
giving concessions to traders who are really
ex-
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porters. Even after considering this
concession that has been given I feel that the
surcharge imposed on the railway users and
the levy on the parcels will hit hard the small
units. My point is that the smaller units will
suffer. The smaller units require their goods
in time and they want their raw materials
when they are necessary so that they may be
able to stand in the market. But the imposition
of further taxes on these people in the form of
these surcharges will hit the smaller units.
Madam, I come from an area where there are
a number of small units which have to get
their materials from long distances. They will
now be at a disadvantage and I feel this is an
additional burden imposed on them.

Now, let us examine the  position and see
whether it is necessary now to do this. For
this we have to go into the financial position of
the Railways. The financial position of the
Railways, if I may put it in one or two words, is
now better. The Railways are now in a better
position than before, though ther, is scope for
improvement. The Railways' net traffic
receipts are increasing year by year. To give a
few figures, in 1955-56 it was Rs. 58-1 crores
and in 1962-63 the figure is Rs. 119 crores.
Even taking the figures of gross traffic
receipts we find that with the figure for 1950-
51 as Rs. 100 crores, that for 1961-62 i; Rs.
190.3 crores and for 1962-63 it is Rs. 209
crores. With this picture of the finances of the
Railways there was no necessity to impose this
new burden. This is being done in the name
of the emergency. During the emergency
the Railways have done well. You are
giving concessions to Defence and to the P. &
T. Department for the materials carried. You
are contributing to the exchequer by way of
dividend and you are giving all this surplus of
passenger tax of Rs. 12.5 crores for dis-
tribution. Therefore, when you are doing all
these things, why impose this new burden? 1
am for your doing all these things and in a
better way. You can give even better service to
the
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[Shri K. L. Narasimham.] country and to
the exchequer and to our defence needs by not
creating a problem, this problem of discontent
in the smaller units. If you examine the levy
imposed on freights on parcels, you will find
that this will act as an incentive to the
inflationary trend. This will add to the
inflationary trend because no trader will agree
to part with his profits for meeting this addi-
tional levy and so he will add to the working
expenses, the cost of production will go up and
so the prices that we have to pay for our goods
will go up. Therefore, this additional burden
you ar, now imposing will only add to the
inflationary trend. There is already this
inflationary trend in the land and this new levy
will only add to that and that will affect the
common man and you will thus be creating
discontent among the common men in this way
without bringing any benefit to the country.
That is my humble submission. One trader has
put it in this way. The freight on a full wagon-
load of 220 quintals of mustard from New
Delhi to Calcutta will be Rs. 1,294 against Rs.
1,235 which is the present rate. Thus there is
an increase of Rs. 69|-. That is the estimate of
the trader. Madam, I come from the South and
there we have to import pulses and we have to
import many other things from the North. Also
for the many small units that we have there, we
require coal to be brought. All these things will
cost more and that will affect the position of
these small people. My submission is that this
new imposition is not necessary and it cannot
be justified on financial grounds. Secondly, as
I said, this additional burden will add to the
spiral of inflation.

My other point is that you are going beyond
the recommendation of the Railway
Convention Committee. The  Railway
Convention Committee examined the matter
and made their recommendations. The
Convention Committee of 1960 examined the
finances of the Railways vis-a-vis the general
finances and made the neces-

[RAJYA SABHA]
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sary recommendations. These were
accepted by Parliament. Both the Houses

of Parliament discussed them and they were
accepted by Parliament. That was to be the
arrangement for the Third Five Year Plan
period. When this i3 the position, why should
they all of a sudden come here and make their
own adjustments without a proper study
or enquiry?  Here the Depreciation Fund
allotment is increased. The general dividend
rate is increased from 4.25 to 4.50 per cent.
You are doing it in the name of the emergency
to come to the rescue of the general
exchequer from the Railway Budget. But in
the history of the Indian Railways from their
very beginning, if I remember aright, the

General Revenues and (the Railway
Revenues have all along  been  kept
separate. The General Revenues need

not be linked on to the Railway Revenues.
You may desire to strengthen the exchequer. 1
have no objection if you do that. The
dividend may be increased from 4.25 per cent,
to 4.5 per cent., if necessary. All that money is
not needed now for replacement, as is stated in
the Budget Speech but only for adding to the
exchequer. You are only adding to the General
Revenues' ways and means position and
you are also adding Rs. 10 crores to the
Depreciation Fund. Mr. San-thanam has
posed an important problem and h, has
suggested that the rate of contribution to
Depreciation Fund should be on the
percentage basis. I will not go into details

on that. My main point is that Parliament
approved the different allocations after
discussion and after considering the

recommendations of the Railway Convention
Committee. Why should you all of a sudden
now come and change it without the
necessary enquiry? You are going beyond the
recommendations of the Railway Convention
Committee and it is not necessary for you to do
that now. If you stick to those
recommendations, then there is no necessity
to add more burdens on the people. If we
examine the recommendations of the Railway
Convention Committee, we will find that
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it is satisfactory and that the arrangement
recommended by that Committee is the
proper one.

Coming to the performance of the Railways,
I have to say that the Railways have carried
more traffic. The haulage has, of course,
increased. But this haulage has increased not
because of increased efficiency in performance
at all levels, but because of electrification,
dieselisation, construction of loop lines and so
on. During the two Plan periods there were
replacements <of rolling stock and we were
able to move things and we are seeing pros-
pects of moving more goods. But is that
enough? I have to say that I cannot, as the hon.
Minister has stated, call the performance of the
Railways as showing "all-round improvement"
and meeting the requirements of the country. In
the case of a developing economy, you have to
view ahead to be in a position to say that you
move your goods in time and meet the needs of
the travelling public. Viewed from that point of
view, the performance needs to be improved
much. If you examine the figures supplied,
especially in regard to engine usage, it is 134 in
the case of steam engines and 137 in the case
of all traction in 1960-61 and in 1962-63 it is
put at 131 for steam engine and 136 for all
traction. This is at a time when the percentage
of old-aged locomotives is reduced. When the
old-aged engines are replaced and the track
capacity is improved yet the engine use is
maintained at the same level. The speed of the
goods trains in 1960-61 was 15" 6 and in 1962-
63 it is shown as 14'7. If you come to the net
tonne kilometres per goods engine hour, there
is a slight setback in broad gauge in 1961-62. If
you take the wagon usage, there also you find
that the wagon usage as percentage of loaded
wagon kilometre to the total wagon kilometres,
it is 69' 6 in 1960-61 and 69-3 in 1962-63. In
wagon turn-round, there is a slight
improvement from 11.2 in 1960-61 to 11.5 in
1962-63. Even on the overall operating-cum-
efficiency index, I have to say that the figures
do not seem to show any improvement. You
are maintaining the
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same old position and from these figures, can
we come to the general conclusion that there
is also efficiency? I judge it from a different
angle and I say that efficiency needs to be im-
proved much. You have to see that the rolling
stocks, engines and wagons are put to
effective use and in a planned and co-
ordinated manner and there is scope for doing
so. For this reason, I say that the efficiency of
the Railways needs to be improved.

Madam, a study is being made about the
transportation of coal and we expect certain
suggestions from that study so that the
bottlenecks may be removed. One Mr. D. C.
Driver, President of the Coal Consumers'
Association of India, has pointed out that
there is inordinate delay in the turn-round of
wagons on the Railways and that the wagons
are on the run only for 200 minutes in every
24 hours and are detained for as many as 10J
hours in the different marshalling yards. There
is the problem of bottlenecks in the
marshalling yards. You are trying to improve
that. Even now, while you are planning, you
have to see that this problem is tackled
properly. Coming from the South, I can say
that we are finding it very difficult to ge'
wagons even to move rice from tht surplus
districts. The Merchants Association has to
send a memorandum and agitate. It is also
difficult to get coal for tobacco curing and
even if they get, coal is pilfered on the way
and they have to pay for the full wagon
whereas they actually get less coal. All these
problems are there and they need immediate
attention.

Madam, I come to another point relating to
accidents on the Railways. Safety on the
Railways is supreme and today, in this
emergency when you have to strengthen your
defence efforts, safety on the Railways is all
the more important. The figures given to us
show that derailments have increased in 1961-
62; there has been an increase in engine
failure, failure of couplings increased. From
all this you
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[Shri K. L. Narasimham.] will find that
sixty per cent of the accidents are attributed by
the Railways to the failure of the human ele-
ment. What is the cause for this? It is not
enough to say that human failure is there and
that is the reason why these things are
happening. What is the cause of this? Have
you enquired into it? My submission is—I do
not fully subscribe to it but partly—human
failure is there because you have not tackled
the question in the proper way. The main pro-
blem here is the strain you are putting on the
railwaymen. The number of hours of work for
the goods engine driver has been increased;
the hours of work for the running staff has
been increased and similar is the case in
respect of the station staff. The intensity of
work has also been increased. I do not
subscribe to the proposition put forward by
Shri Santhanam. He compares the Indian
Railways with foreign railways and then
comes to the simple conclusion that we can
get rid of some men. I have to submit to Mr.
Santhanam that he is comparing an
unmechanised unit with a mechanised unit.
That being the case, how can we reduce men
in the unmechanised units where everything
has got to be done by human labour? My point
is that we do not have adequate staff to cope
with the jobs to be done. You do not have an
adequate number of persons to check all your
material and you do not have enough persons
to attend to the repairs. These are the
problems. You have added new engines but
that does not mean that you can reduce the
number of persons. You have to tackle the
problem properly. You have to consider all
these things. The Railway Accidents Enquiry
Committee has submitted an interim report
and the Minister has said that he has accepted
all the propositions. The fuller report is
awaited and I hope, when the report comes,
the Ministry will give more thought to it and
implement all these suggestions and see that
the number of accidents is reduced.

Coming to the question of planning of the
railway lines, I have to say that

[RAJYA SABHA |
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planning has to be done ahead. You cannot
plan for a short time. The railways play a key
role in the developing economy of our
country. As a matter of fact, while planning,
you have to think in terms of opening up new
areas, the backwardness of the areas has got to
be taken into account and you cannot have
new lines only to connect certain industrial
centres. You must also think in terms of the
Vaist area not covered iby railways and this
would give an impetus to the people to
industrialise and open up new areas. The
Third Plan envisages the construction of about
12,000 miles of new lines required for
operational reasons, for mineral development
and for opening up of some areas. I suggest
that the Railways should also have a
perspective to construct new lines to meet the
needs of the developing economy in different
regions. Madam, I submit that transportation
has necessarily to be geared to the growth at
both sectional and regional levels. The
neglected areas need immediate attention.

In Andhra Pradesh the present route
mileage is 2,902. Of this 56 per cent is broad
gauge and the rest metre gauge. Most of the
districts have the problem of break of gauge.
A block of 16,000 sq. miles has no lines at all.
Andhra Pradesh i, the gateway to the southern
zone and it has a central position as a link
between north and south. Even for strategic
reasons there i3 necessity for linking up this
gap. A techno-economic survey of Andhra
Pradesh was done by the National Council of
Applied Economic Research. They
recommended the following new lines:

A line between Hyderabad and Ongole via
Nagarjunasagar (180 miles) to remove the
existing congestion on the Hyderabad-
Vijayawada main line and to move the
increased agricultural production from areas
irrigated by Nagarjunasagar.

Another line between Ramagundam and
Latur via Nizamabad (108 miles)
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to open up a region with large forest and coal
reserves and no railways.

A line, 110 miles long, between Bailadalla
and Kothagudam via Bhadrachalam to meet
the requirements for moving the Singareni
coal to the Madhya Pradesh areas.

A rail link between Kothagudam and
Rajahmundry (80 miles) to supply the coal
requirements of the proposed industrial
complex around Visakhapatnam and for
meeting the bunker needs of ships using the
ports. In the .survey they have estimated also
the cost and I think the link between
Kothagudam and Rajahmundry, a distance of
80 miles, costs only Rs. 6-80 crores and the
line between Bailadalla and Kothagudam via
Bhadrachalam costs Rs. 9'35 crores. These are
th, estimates made by the techno-economic
survey and these can be taken up and
examined. I agree that this cannot be taken up
immediately but at least you can start making
the survey and examining the project so that
after five years or six years we can hope that
these backward areas will receive attention.
Every time you come forward with a plan and
whenever some industrial units come up in
some area you rush in there and start linking it
up eternally neglecting the backward regions
wher, there are no rail links at all. So the plan
of the Railways should have a perspective and
a long-range view for developing the back-
ward regions. I think that only will help the
country.

The Railway Minister has referred to the
operational, organisational and administrative
improvements. I welcome all these methods
by which he is meeting the movements of
traffic. A study in 1961 by the Efficiency
Bureau of the Railway Board has indicated
that the indices of workload for Borne of the
Railways, in particular th, Southern, Central
and Northern Railways, has increased further.
There Is the necessity of creating a separate
zone there. By whatever name you
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may call it, there is necessity for a separate
zone on the basis of the workload itself and I
am voicing this request on behalf of all the
hon. Members of Andhra Pradesh. The
Andhra Pradesh Assembly has been
repeatedly urging the Railway Ministry to
take up this question. When previously you
bifurcated the former Eastern Railway into the
present Eastern and South-eastern in 1955 and
similarly you bifurcated the former North-
eastern into the present North-east Frontier
Railway and North-eastern Railway, the
advantage of it was amply realised during the
present emergency. So, there is a case for a
separate zone. Taking into account the
workload in the Southern Railway and the
Central Railway, I hope the hon. Minister will
see that a separate zone is formed as early as
possible with minor adjustments necessary for
operational requirements and smooth flow of
traffic.

Madam, coming to the problems of
production in Railway workshops, it is
gratifying to note that production has gone up
by 18 per cent, and even in Chittaranjan,
I.C.F. and other places the workers have
done well and productivity has gone up.
The unions of workers in various  units
have contributed in seeing that the
production rate  goes up. I am for
increasing production and the rate of
productivity but at the same time I have to

humbly  submit that when you fix norms
per individual worker you should consult
them. You take them into confidence,
discuss  with them and see that agreed norms

are evolved and with such agreed norms you
can enthuse the worker in a better way.
Fixing norms arbitrarily will not help. If
you are going to extend the incentive
scheme to a large number of workers,
you take the workers into confidence,
consult the workers' councils and see that
agreed norms are evolved. You should also
see that their avenues of promotion are not

barred. If you do that way, I think the worker
will be one with you in seeing that
production goes up. The  indigenous

manufac-
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[Shri K. L. Narasimham.] ture of parts will
also go up quickly. This is a suggestion I have
to make in this connection.

Budget (Railways)

Coming to the problems of railway-men, I
have to suggest many things. The hon.
Member who follows me will go into details
but at this stage I have to say that the labour
policy of the Railways needs proper
implementation without discrimination against
any section. [ have got one case of the Dakshin
Railway Employees' Union. That Union alone
is not recognised. You recognise one union,
two unions, three unions in different centres.
Here you want to recognise, I think, only one
union; and why deny this Dakshin Railway
Employees' Union recognition? We have sug-
gested that pending your efforts to unite the
labour, give us a tentative provisional
recognition. And I am voicing the feeling of
all those people. That Union commands
influence and It is doing good work for the
amelioration of the labour there. Its repre-
sentatives are there in the Staff Council, in the
Canteen Committee. Wherever you hold
elections they are elected. Please do not have
political considerations only in giving recogni-
tion and see that political discrimination is not
allowed in that form.

Coming to the industrial truce resolution,
recently I read in the papers that even the
N.F.ILR. has come out with a resolution that
the industrial truce resolution is not being
implemented. The bureaucracy, the officers at
the lower level, have not understood the spirit
with which the workers are extending their co-
operation in the emergency. When they come
forward voluntarily to work more and
contribute their wages, they think that this is
the time to attack them and take drastic action
against them. I think this spirit should not be
allowed to prevail. This should be curbed at
the proper time and the industrial truce
resolution in its true form should be
implemented. For that. my suggestion is,
evolve committees
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at different levels; evolve production
committees at workshops, evolve other

committees at different levels where you will
get the suggestions of the workers. That way
you can improve matters.

About labour legislation and imple-
mentation by the Railways, I have to say that
the Indian Labour Conference has pointed out
that the public sector cannot be exempted from
this and they will have to implement all the
labour legislation. Why exempt the loco sheds
and the running staff shedx from the
application of the Factories Act? The Factories
Act applies to all the factories. Why deny that
to the Railwaymen? It means that calculation
of overtime under the Factories Act is being
excluded and the running staff and the loco
shed staff have to work for a number of hours
in a month to get overtime calculated. Why
this special treatment to the Railways in the
matter of implementation of labour
legislation? So also the Industrial Disputes
Act. When you do not recognise a union,
under this Act resort can be had to the
industrial machinery and the case can be
referred to the tribunal. So why is not this
Industrial Disputes Act implemented here?

Another important point which is worrying
the mind of the railwaymen is about the
increase in the house rent for the quarters that
you are providing them. You have increased
the rent cent per cent in the case of class IV
staff and more than 50 per cent, in the case of
class III staff. And if the increased rent is 1
P.M. calculated, according to my rough
calculations, it will come to your taking away
nearly Rs. 2 crores from the railwaymen. The
concessions you give in the name of the Pay
Commission's recommendations you take
away in the name of increased rent. Why is
the increased rent calculated on the basis of
the pooled rent, on the basis of the market
rates? 1 think it is very unfair and
unreasonable and the Ministry should
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think in terms of revising its decision. You
should calculate it on the basis of the interest
rate that you give to the general exchequer.
You pay the general exchequer at a particular
rate. You should calculate it on that basis and
I think this case of rent needs your immediate
attention.

Budget (Railways)

I would say one word more and that is, in
the general strike of 1960 some workers were
victimised, some were dismissed, and I know
coming from Secunderabad Division there are
19 cases there. I think there are 60 persons
like this and these cases need your immediate
attention. They have made several
representations and 1 hope the Railway
Minister will review their cases.

Lastly, I would conclude my speech by
saying that you can do a better job by taking
the whole-hearted co-operation of the
railwaymen. The railwaymen have shown
their patriotic zeal in attending to their work.
So, evolve a co-operative machinery at
different levels taking them into your
confidence and see that your efficiency on the
Railways is improved. But do not treat it as a
means of attacking the smaller units or users
by adopting bureaucratic methods against the
workers.

Thank you.

THE DEPUTY CHAIRMAN: The House
stands adjourned till 2 p.M.

The House then adjourned for
lunch at two minutes past one of the
clock.

The House reassembled after lunch at two
of the clock, THE VICE-CHAIRMAN (SHRI M.
GOVTNDA REDDY) in the Chair.

SHRI N. SRI RAMA REDDY (Mysore):
Mr. Vice-Chairman, [ rise not only to
welcome the Budget presented by the Railway
Minister but also to congratulate him for the
excel-
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lent Budget and most acceptable Budget that
he has been able to produce and present to this
House. Sir; it could be seen from the Budget
that gross earnings have been estimated to be
about Rs. 599.69 crores roughly we can take it
for our discussion purposes as Rs. 600
crores—which is an increase of nearly Rs. 50
crores over the performance during the last
year. Thus, the rate of increase in the railway
earnings have been kept up over these two or
three years. In 1961-62 it was about Rs. 500
crores; in 1962-6* it was Rs. 549 crores; and
during. 1963-64 it is nearly Rs. 600 crores.
This increase of Rs. 50 crores is made up of
the additional earnings through the extra
haulage of goods and passenger traffic and
also the enhancement of rates for goods traffic
as well as parcel traffic. Of course, the small
increase of rate in freights in the goods traffic
works out to about 5 per cent. It is 5 per cent,
increase actually, and so far as the parcel
traffic is concerned it is 10 naye paise per
rupee or 10 per cent. This works out to a very
small increase which haa been necessitated
probably on account of the necessity of
keeping our railway finances very strong.

Sir, it is very well known that railway lines
are the nation's lifeline. Therefore, the nation's
lifeline has got to be kept sound financially
and otherwise too. Therefore, the Minister has
seen the wisdom of enhancing the rates in
respect of these categories of goods only by a
small percentage. The claim made by the hon.
Member of the Communist Party that this
would increase the price level and that
inflation would come about is only a matter of
exaggeration according to me, because if you
closely analyse it, this works out with regard'
to salt to 5 naye paise per maund over a
distance of 600 kilometres, which is less than
1/8 naya paisa per kilogram. Similarly, it
works out to less than 1/4 naya paisa per
kilogram-with regard to sugar. With regard to
pulses—and my friend on the other side was
complaining that the South
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[Shri N. Sri Rama Reddy.] was in need of
these pulses—it is less than 1/10 naya paisa so
far as food-grains are concerned. Therefore,
this small increase by which only about Rs. 4
crores or so is expected to be earned by the
Railway Ministry should not be grudged
especially on account of the need to keep the
railway finances very strong. Therefore, I
wholeheartedly endorse and support the
proposal of the Railway Ministry to enhance
the rates for these two categories of goods.

Budget (Railways)

Now, Sir, coming to the expenditure side,
we find that from Demand No. 4, which is
Administrative Expenses, to Demand No. 10,
which is Labour Welfare etc., there has been a
considerable increase in respect of Demand
No. 5, Repairs and Maintenance. I do not
know on what basis this has been worked out.
This looks to me a little on the side of excess.
Similarly, Sir, what is more mortifying is that
the operational cost especially in respect of
fuel has increased enormously. From 1961-62
to 1962-63 the increase in expenditure has
been of the order of Rs. 8 crores. For 1963-64
there has been an increase of Rs. 6 crores over
the figure demanded during the year 1962-63.
This probably is also explained in the Expla-
natory Memorandum that this is Warranted by
the fact that a lot of dieselisation has been
going on in the railways and that the coal cost
at pithead has also been increasing of late.
Whatever that might be, my own feeling is that
the Railways have not been exercising proper
control to obtain the proper quality of coal.
This is the experience outside the Railway
Ministry also. The private people also have
been complaining of late that fraud in the coal
trade has been very great, because mud, stone,
everything goes very well with coal. Mud
forms an excellent admixture for coal, and it
goes in the form of coal. So, I do *not know
what control the Railway Ministry is
exercising with regard to obtaining the proper
quality of coal. The public at large have
failed to
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get the proper grade coal. That is the
experience of everybody. I want to know if
that is also the experience of the Railway
Ministry and whether this extra cost of nearly
Rs. 8 crores and Rs. 6 crores respectively for
1962-63 and 1963-64 is due to that fact.
Barring that, all the other Demands that are
put forward are warranted by the necessity
both of expansion and of increase in the
volume of traffic, goods as well as passenger
traffic.

Sir, last year while I was speaking on the
Railway Budget, I had suggested that
contributions to the general funds by way of
dividend was on the basis of the decision
taken by the Railway Convention Committee
in 1960; that is, at the rate of 4-25 per cent, on
the capital at charge. | was complaining that
that was too meagre a sum and that the rate
should be enhanced. I am very happy to note
that the Railway Minister, probably not
mainly due to my speech but in his own
discretion . . .

AN HoN. MEMBER: It is because of your
speech.

SHRI N. SRI RAMA REDDY: Thank you
for the compliment. The Railway Minister in
his own discretion has seen it worth while to
raise it to 4’5 per cent. The hon. Member, Mr.
Narasimham, was complaining about this.
You know, Sir, that the rate of interest has
been raised by 1/4th per cent, and also on the
borrowings that are made from foreign
countries they are paying a high rate of
interest, as much as 6 per cent. Therefore,
there are not only these two considerations but
after all it is a public undertaking, the
Railways are the biggest national and public
undertaking. If such a big undertaking, well
established and reputed undertakings as the
Railways do not contribute to the General
Revenues and improve the ways and means
position of the general finances, I should think
that the purpose of the Railways may not be
well served. After all, even 4.5 per cent, that
has been contributed by
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way of dividend to the General Revenues is
too small. The self same Railways were being
managed in the British days by various
Companies. They have been declaring a
dividend of 5 per cent., 6 per cent., 8 per cent,
10 per cent, or even 12 per cent. I have seen
and I have analysed the figures. If that is so,
why should not the Government who are
entirely the shareholders of this undertaking—
of course, the money is not made available to
them in the form of share dividends—derive
benefit? Therefore, I congratulate the Railway
Ministry for departing from the usual conven-
tion and allotting to the General Revenues
funds at the rate of 4-5 per cent 1 am very
happy.

Budget (Railways)

Then, with regard to the Depreciation
Reserve Fund also, some objection has been
raised on the other side as to why it should not
be only Rs. 70 crores and why it should be
raised to Rs. 80 crores. I say, surely it is a
measure of wisdom and foresight and,
therefore, 1 whole-heartedly welcome this
measure in increasing the Depreciation
Reserve Fund by Rs. 10 crores.

Now, in the balance, a sum of Rs. 31 crores
has been left and this has got to be utilised for
the Railway Development Fund. This is
probably the highest amount that we have
been able to spare so far and I am sure that
this money will be very well utilised and that
great benefits will flow not only for the
development of the country but also for the
defence of the country which is, of course, the
dire necessity of the day.

Sir, the Railways have got to play, and I
mentioned just now, a vital role not only in the
development of the country, but in the defence
of the freedom of the country also, and the
way in which the Railways and the
railwaymen have worked during the
emergency, especially in the northelast part of
the country, is rea'ly commendable. I am one
with the Railway Minister in paying glowing
tributes for the services rendered by
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the Railways in defending the freedom of the
country. Sir, it has also been pointed out that
over and above the normal increase in freight
and other traffic, as high an extra burden as 65
per cent, on account of the emergency
measures has been tackled by the Railway
Ministry. What bigger compliment can there
be ihan that? I am sure the entire House will
compliment the Railway Ministry for th«
wonderful job done during this emergency
and I hope that they will do it with much
greater speed I know that everyone of them,
man or woman, is patriotic and they will bend
their entire energies, put greater effort in their
jobs or performance for increasing efficiency.

Sir, I am also happy that the Railway
Ministry has been taking measures to
conserve its resources mainly for defence, by
way of reducing administrative overheads,
strict control over contingent and travelling
expenses, postponing routine maintenance to
buildings and reducing building costs to
austerity standards. I am very happy that they
are doing it but I hope that the Railway
Minister who gave me a promise last year,
that he would undertake the remodelling of
the railway station at Bangalore city will not
sacrifice . . .

THE DEPUTY MINISTER
MINISTRY ofF RAILWAYS
SHAHNAWAZ KHAN) : No, no.

SHRI N. SRI RAMA REDDY: Thera is
great necessity for it even during the
emergency. | am sure that everyone will have
seen that the City Railway Station is the most
outdated railway station that is found in our
Railways.

IN THI

(SHRI

In respect of expansion of transport,
certainly, a wonderful job has been done. Shri
Narasimham has ungrudgingly admitted that a
considerable amount of expansion has taken
place though he has been complaining that his
own State of Andhra Pradesh has not been so
well looked after. But I have seen that there is
a completely;
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new railway line in Andhra Pradesh also
already laid and probably commissioned. I am
not able to reco lect which one it is. But
anyway it is there. On the other hand, Sir, I
have a small complaint against the Railway
Ministry. All our leaders also had been
expressing that it was the Mysore State that
was most totally neglected till very recently.
Only very recently has the Railway Ministry
been pleas-, ed to take up the construction of
She Bangalore-Salem line. A part of the
railway 1'ne lies in Mysore. We cannot say that
new line has not been laid in Mysore State. We
cannot say that. Anyway .

AN HoN. MEMBER: What about the
Hassan-Mangalore line?

SHRI N. SRI RAMA REDDY: I will come
to it a little later.

THE VICE-CHAIRMAN  (SHRI M.
GOVINDA REDDY): You should conclude.
Your time is up already.

SHRI N. SRI RAMA REDDY: No, Sir. I
have been asked to speak for 20 minutes.
Anyway, I leave it to you I have been making
my speech on the basis of 20 minutes'
duration.

THE VICE-CHAIRMAN (SHRI M.
GOVINDA REDDY) : You will have three more
minutes.

SHRIN. SRI RAMA REDDY: Yes.

Both in regard to e“ctrification and
dieselisation, they have done a wonderful job
and I have no complaint w'th regard to them
Doubling of lines has also been there; wagon
manufacture also has been going on. On every
single account, the Railway Min'stry requires
to be congratulated by this House. Now

SHRI LOKANATH MISRA (Orissa).
Except in the case of Bangalore Station.
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SHRI N. SRI RAMA REDDY: Coming
nearer home, I have a ready referred to the
Ra'lway Ministry taking up the Salem-
Bangalore line. Now, the Hassan-Mangalore
line is also sanctioned. I am told. But having
sanctioned it, why do you put a metre gauge
line? 1 cannot understand this. I hav, been
reliably given to understand that at the recent
Zonal Council meet'ng, the Zonal Council has
deeded that wherever ther, are ports, they must
always be connected by broad gauge lines and
not by metre gauge lines. When it is the
decision of the Zonal Council, I do not know
why plans are being made for putting up only a
metre gauge line from Hassan to Mangalore.
Mangalore is going to be one of the biggest
ports and the line connects a rich hinterland in
the plains on this side of the Western Ghats.
When this is th, case, when it is a great
necessity and when a great desideratum has
been made by way of request'ng the Railway
Ministry to put up only a broad gauge lin* and
not think of any metre gauge line, I do not
understand this. And in addition, we are given
to understand by the working of the Railways
that metre gauge is definitely a loss whereas
broad gauge is a gan and will sav, working
expenses. For an expense of Rs 100, an
amount of Rs. 110 will be realised in the case
of broad gauge while in the case of metre
gauge, for every Rs. 100 spent, you realise
only Rs. 70 or Rs. 80. Therefore, both from the
commercial point of view as well as from the
national po'nt of view, it is abso’tely necessary
that the Hassan-Mangalore line should b? a
broad gauge line only.

Now, Sir, Myso"e State is very rich in ores.
You know that the~e is plently of iron ore,
manganese ore, etc. [ agree with Mr.
Santhanam, and Mr Naras'mham also, that
there must be perspective planning. The East
Coast ports have been developed wlvle the
West Coast ports have -nt been developed at
all. Apart from Bombay, we do not have any
major
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port there. There is Goa on which the
Government of India seems to be
concentrating. There is Karwar and then there
is Mangalore. These ports have got to be
developed in the interests of the nation. If that
is the idea, you must have a long-range plan
for developing the entire hinterland in Mj sor,
and put up broad gauge lines. There are great
possibilities of developing trade with the
Western countries, especially in ores, through
these ports. Therefore, I commend the scheme
of puttng up broad gauge lines. You are
putting up one broad gauge line from Guntakal
to Hospet. Please be good enough to extend it
right up to Hub'l, from Hubli to Londa and
from Londa to Goa also. We will have rail
connection straightway with Goa. Sir, from
Hubli to Karwar, it is only 133 kilometres. It is
a very small distance. It will be highly useful
to Mysore State. Please, for heaven's sake, be
good enough to connect it.

AN. HON. MEMBER- Not for Mr. Reddy's
sake.

SHRI N. SRI RAMA REDDY: For the
country's sake, for Bharat Mata's sake.

Now, Sir, I want to point out how well the
press has received the entire Budget. The
entire country has welcomed the proposals
whole-heartedly. "The T'mes of India" savs—

"The emergency has, if anything, only
added to the pressure and it is only natural,
therefore, that the Railway Min‘ster, Mr.
Swaran Singh, has again sought to raise
new taxes."

The Railways can meet the new challenge
only if they develop a sp'rit that permeates the
entire rank and file of the railway
admihstration. It should be don, like that.
Now, Sir, this morning I saw a very good
poem in the papers and the composer of it ’s
one Colonel Gregory and what he says is this.
If all the 450 million people did their litt'e
jobs properly every day to the minutest detail,
then this
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country can get over not only the problems of
it is facing today but che problems of
tomorrow also much mora quickly. We can get
over them and make this country very
prosperous. A porter can prevent accidents by
being more careful, by attending to the
minutest details of his work Sir, the bane of
our Railways hitherto has been that they were
not employng efficient men for the jobs, little
though they may be but very important. The
men appointed were not qualified; mentally
they were not giving their all to the job. On
grounds of caste, creed and so many other
extraneous considerations they were being ap-
pointed or promoted. That way a certain
amount of lax’ty has come on the Railways, I
am told—I do not know. The Railway
Minister is a better judg, of the situation. He
has got to take stock of things and he has got
to see that efficiency must be the only keynote
of the entire range of appointments,
promotons, etc. in the services. So long as we
proceed in that manner probably accidents
wou'd get reduced. From the reports that have
been given we have seen that there are mor,
accidents due to

SHri B. D. KHOBARAGADE {Maha-
rashtra): Will the hon. Member enlighten us as
to whether any enquiry has been made to
come to the cor-clusion that the accidents are
due to the reservations given to the Scheduled
Castes and Scheduled Tribes and other
Backward Classes in the matter of their
appointments, promotions, etc?

THE VTCE-CHATRMAN  (SFHI M.
GOVINDA REDDY): Order, order, no in-
terruptions please. Your time is up..

SHRI N. SRI RAMA REDDY: Certainly,
Sir, I am out and ut for efficiency, and if
efficiency is sacrificed, then this country has
got to be sacrificed. Let us all beware of
efficiency being sacrficed in the namp nf ra”o
or creed or anv other extraneous
consideration. EfM”rry shou'd he the
criterion. If the country prospers, not
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[Shri N. Sri Rama Reddy.] a single
individual or section of people or anjbody for
the matter of that will be allowed to suffer as
long ,s our freedom is intact.

Thank you very much, Sir.

SHRI LOKANATH MISRA; Mr. Vice-
Chairman, Sir, while going through the
Budget Speech of the Minister, the point
which he has supposed to be interesting is
really of top-most interest. = The Minister
says:

"It may be of interest to mention in
this connection that one diesel
locomotive, by utilising one gallon of
high speed diesel oil, will give nearly
400 net ton-miles of performance,
against about 60 net tonmiles that a road
truck will give for the same consumption
of diesel oil."

Now, Sir, if we calculate according to the
statistics given by th,  Minister, then the
railway freights shouid have been much
lower than they are. I shall point out to
the House some statistics for the
information of the Members; it may be of
great interest to  Members because there has
never been a comparison between the railway
propulsion cost and other transport propulsion
cost. It usedtobeatrade secret and I
am really thankful to the Minister that he
has given out a trade secret now and from the
figures that I give now we can have a
comparison between the two, freight rates by
rail and freight rates by road. = Now, Sir,
taking item 130B, which relates to household
goods and which constitute the maximum
quantity of goods that are transported, for a
consignment for 400 kilo-metres and below,
for every 100 kilogrammes the railway rate is
Rs. 351 nP plus 20 per cent,
supplementary charge plus 5 per cent,
surcharge. For goods weighing more than
400 kilogrammes also the railway freight for
every 100 ki'ogrammes is Rs. 3.51 nP plus 5
per cent, surcharge but no supplementary
charge except in the case of wagon-
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loads, in which case it is Rs. 3.12 nP for every
100 kilogrammes plus 5 per cent, surcharge
and no supplementary charge. Now
converting these kilogrammes  into maunds,
because with the trucks the unit of maund is still
prevalent, and calculating the freight charges
by rail and road for the same weight, I have
arrived at some comparative figures and they
are these. If a truck carries one maund of
goods from Delhi to Agra, it costs Rs. 075 nP
and our Railway Minister takes Rs 1.31 nP, and
this Rs. 1.31 nP I have calculated at the rate
applicable to consignments weighing more
than 400 kilogrammes—it does not include the
supplementary charge of 20 per cent,
applicable to 400 kilogrammes and below.
When 1 compar, the figures for wagon-
loads, it is Rs. 1.29 nP per maund for wagon-
loads—not for smalls—while the same Rs.
0.75 nP holds good in the case of a truck.

When I come to passenger traffic, I have
these figures to give; I got these figures from
the D.T.U. Thej, do not have long-distance
runs and so they have given me the figures for
10 miles equivalent to 16 kilometres odd, say,
17 kilometres. Now for 17 kilometres by bus
it is 35 nP per passenger, while our Railway
Minister charges a oas-senger for the same
distance by III Class in a passenger train 40
nP. By express or mail train it is 45 nP, and a
passenger by II Class, which is definitely
comparable to a seat in a bus, he charges him
70 nP if he travels by a passenger train, and
75 nP if by mail or express train. This is how,
Sir, it compares.

SHRI ARJUN ARORA (Uttar Pradesh);
Still there js overcrowding in railway trains.

SHRI LOKANATH MISRA: There is; I
will come to that. Now, even when it
compares like this, on the one hand the
Railway Minister says that the propulsion
cost of a diesel locomotive is one-seventh of
the cost of a diesel truck. At the same time he
adds a surcharge of 5 per cent, and I cannot
see the analogy really. If
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really your staff, your —maintenance and the
expenses have gone very much higher up
because you have not been able to control
them, then it must be your responsibility to see
that not so much is being wasted. Since you
have the advantage of coming to Parliament and
getting things passed because your party is in
power here, you are going a step further and
adding a surcharge to the existing freight rates.
That does not look nice. If there is something
wrong in the administration, in its efficient
operation, then it is the responsibility, the pri-
mary responsibility of yours to get at the
administration and throw it out. Railways are the
largest and the oldest enterprise that India has.

[ 27 FEB. 1963 ]

Generally we find wastage in the initial
years of an undertaking, but onceit is
established, once it is running on for a

pretty long time,  we lo not expect wastage.
All the same I shall give you some instances
to show how no heed has been paid lo wastages
even though it has been brought to the notice
of the Minister or to the notice of the
Administration. The other day, Sir, there was a
question in this very House, to which the hon.
Deputy Minister replied by saying that the D C.
Line would be shifted to somewhere else.
There was a DC. Line between Howrah and
Burd-wan.

Surt SHAH NAWAZ KHAN:
say so.

I did not

SHRI LOKANATH MISRA: Well, if you
did not say so, I suggest it to you, because
that should not go waste, that should not lie
waste. Now there was that electric line
between Howrah and Burdwan. It as a patch-
work. Any work in the largest undertaking in
the country should not be taken in patches. It
should be always a coordinated scheme, a
comprehensive scheme. If something is done
today and if tomorrow some other Minister
comes and says, "This is not working; replace
this", are they playing with the public
exchequer? It is the
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poor man's money that they are playing with.
Therefore, sufficient precaution should be
taken before getting anything  done. The
entire  thing should be taken as a whole (o that
nothing has to be substituted later on because of
some difficulty somewhere. We are not very
much perturbed about difficulties but we are
perturbed about public money. The public
exchequer loses enormous amounts.  The
D.C. electrification that was done between
Burdwan and Howrah cost about Rs. 5 crores.
Now, they are  dismantling the entire thing
and something else is coming up in its place.
It is a colossal waste only because it was allow-
ed to be a patch-work between Burdwan and
Howrah. The rest of it was AC. from Burdwan
to Moghal Sarai. One part of the track is D.C.
and the other part is A.C. That should have
been pre-planned before taking up the thing.

Now, Sir, an hon. Member made »
reference to metr, gauge lines. The
Brahmaputra, which is the widest river in the
country, has now been bridged recently, and I
am told—I read from papers—that it will be
open for traffic. But, unfortunately, Sir, it is a
metre gauge line. And I am sure that after
two or three years the hon. Minister will
come before the House and say that they are
going to construct a broad gauge line instead

Suri SHEEL BHADRA YAJEB (Bihar):
That can be done on the same bridge.

SHRI LOKANATH MISRA; You are not
an expert. So, Sir, it will be opened .

SHrRI SHEEL BHADRA YAIJEE; It has
been opened.

SHRI LOKANATH MISRA: That is what I
said. I read in the papers that it has been
opened. But it is a metre gauge and may not
cope up with the traffic, goods traffic, that
would be necessary for N.E.F.A. or the
eastern regions of India.  Naturally, the
Minis-
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[Shri Lokanath Misra.] ter will have again
to reconsider it. The entire bridge will be
dismantled or they will have to add a portion
to it.
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THE DEPUTY MINISTER IN THE
MINISTRY ofF RAILWAYS (SHRI S. V.
RAMASWAMY) : Even now in case of necessity
it can be converted into broad gauge without
dismantling it.

SHRI LOKANATH MISRA: If it is so, it is
better and I thank jou for the same. But it
should have been a broad gauge line. It should
not have been metre gauge because
subsequen-l, it has to be changed to broad
gauge.

THE MINISTER ofF RAILWAYS
(SARDAR SWARAN  SINGH) : If
th're
is broad gauge line on the bridge itself with
long metre gauge sections on either side, how
will th, wagons go over it? It is a very
simple thing.

SHRI LOKANATH MISRA: But, Sir, at
least one side of it could have been broad
gauge so that whenever a broad gauge line
was required it could be easily connected up.

THE  VICE-CHAIRMAN  (SHRI M.
GOVINDA REDDY): The Minister says that it is
quite possible.

SHRI LOKANATH MISRA: Then it it quite
all right.

SARDAR SWARAN SINGH: Moreover, the
important thing is that this connects two
railway systems which are entirely metre
gauge. You cannot have broad gauge bridge
to connect two metre gauge systems.

SHRI LOKANATH MISRA: On either side
of it there is metre gauge

SARDAR SWARAN SINGH: This is again
stressed!

SHRI LOKANATH MISRA: But it should
have been a co-ordinated thing. That is what I
Baid.

[RAJYA SABHA ]
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SARDAR SWARAN SINGH: It is co-
ordinated. That is why it is metre gauge
because it has to be co-ordinated with the
metre gauge system on either side.

SHRI LOKANATH MISRA: While going
through the Audit report, Sir, I find that there
have been many discrepancies in accepting
tenders. In some cases higher tenders were ac-
cepted only because a specified time limit for
supply was envisaged. But one contractor, I
find, also stipulated some limitations—
provided that he is supplied with foreign
exchange or an import licence to enable him
to sup-pV materials in tfme. Ultimately it
resulted in the contractor, who had offered
higher tender, suppljing the same things two
years later while other men could have
supplied it much earlier without needing e'ther
an import licence or foreign exchange.

SHRI B D. KHOBARAGADE: And some of
the items have not been supplied so far.

SHRI LOKANATH MISRA: That goes
further to their credit.

Then, Sir, in this House our ex-honourab'e
colleague, Dr. Kunzru, made sufficient
complaint against corridor compartments. I
now join him in his complaints. I think the
hon. Minister has plenty of regard for his
views because he is now the chairman of the
Railway Accidents Enquiry Committee. With
his experience, with his knowledge, he had
been suggesting that co'-ridor compartments
were not very useful. In the corridor
compartments we have about 24 berths and in
the morning, particularly after travelling in the
night, passengers travelling first class have to
stand in a queue to have entry into the bath
room. Unless you wake up early enough, you
have to compete with others for the bath room.
If you wake up at the usual hour, there is
bound to be a queue.
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SARDAR SWARAN SINGH: It seems that
the Swatantra Party Memoers sleep more.
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SHri LOKANATH MISRA: What 1
suggest is that mail and express trains should
not have these bogies. Since the hon. Minister
or the Deputy Ministers probably do not tiavel
in these corridor compartments, they do not
realise these strains and troubles.

THE  VICE-CHAIRMAN  (SHRI M.
GovIINDA REDDY): The passengers seem to
like them.

SHRI LOKANATH MISRA: No. Nobody
like them. It is because there is no unity
among the railway users, the Ministry is
taking advantage of it.

SHRI DAHYABHAI V. PATEL { Gujarat):
Ladies do not like it

SHRI LOKANATH MISRA: Yes, ladies
have their own difficulty too about it. When
somebody travels in » coupe along with his
wife and family, he expects the use of his own
compartment bath room. But here she had
also to stand in the queue.

SHRI N. SRI RAMA REDDY: How many
bath rooms does it have?

SHRI LOKANATH MISRA: Please dp not
interrupt me. You must be knowing it better
since you have to cover a much longer
distance than I do. Therefore, I suggest that
the manufacture of these compartntents he
immediately put a stop to.

SHr1 SONUSINGH DHANSING PATIL
(Mabharashtra): No, no

SHRI LOKANATH MISRA: You are not
the Minister.

Secondly, what I suggest is that this type of
compartment is now being tagged on to mail
and express trains. Corridor compartments
should be tagged o» to jMuaenger trains
because
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normally long-distance passengers do not
travel by passenger trains. It is only in mail
and express trains that rjople travel long
distance. It is particularly difficult for people
who have to travel in the night as also in the
morning to use the bath rooms.

What is more, carridor trains do not allow
wider trunks inside. There is A virtual jam
sometimes. There is a queue when you board
the train as also when you get down. Each
man tries to rush off. So. there also there is a
queue. It is particularly so at the terminal
station. The Ministry will come to realise the
public difficulty only when there is protest
two, three years hence. Prior to that, let them
not rush ahead with their own ideas. Let the
passengers give their opinion about it.
Ultimately if they are found to be useful, only
then they should go on manufacturing them

THE VICE-CHAIRMAN (SHRI M.
GOVINDA REDDY) : Would that not afford
more security?

SHRI LOKANATH MISRA: Probably,
comfort is also necessary along with security.

Since 1948, there have been regular and
periodical increases in the freight rates in one
form or other. This easy method has almost
become a tradition which should be definitely
discouraged. Especially now, when much is
being said of the need to maintain the price
line, any increase in freight charges is bound
to be reflected on prices. The Railways, if they
had maintained the freight line, would have
set a salutary example for others. Moreover,
the proposed increases make no exception in
regard to exports, the promotion of which is
considered by all in the country to be of
supreme importance.

I am thankful to the Minister that he has
made a statement immediately after the
Question Hour after having allowed some
concession for some of these commodities.
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SHrRi MULKA GOVINDA REDDY
(Mysore): Only for export purposes.

(Railways)

SHri LOKANATH MISRA: It will be
recalled that the Import and Export Policy
Committee, 1962, had re-Commended that the
Railways should give a general rebate on the
goods put on board as a help to our export
effort. The Committee had also stated that
there would be commodities where the freight
concession required might even be larger in
the interest of export promotion. Since export
traffic is only a fraction of the total traffic
carried by the Railways, it was to be hoped
that some helpful concessions would come to
be granted for encouraging export effort.

SARDAR SWARAN SINGH: You will agree
that your brief has become out of date.

SHRI LOKANATH MISRA; There are
many more. It is not out of date. I can even
speak  extempore about some  other
commodities. These O)mmodities, small in
number as they are, would not have proved to
be a Strain on the Railways. In this con-
nection, it is relevant to note that the
Chairman Shri Ramaswami Mudaliar, Of the
Railway Freight Structure Enquiry Committee
to whose report the Railway Minister had
approvingly referred in the course of his
speech was also the Chairman of the Import
and Export Policy Committee.

The Railway Minister has referred to the
phenomenal rise in the volume of traffic that
the railways have had to nandle during 1962-
63. During the 10 months 'period from April
1962 to January, 1963 goods loading
registered an increase of about 13.2 million
tons over the loading during the same period
of the previous year, thereby indicating the
prospect of achieving the budget anticipation
of 15 million tons increase. This increase is
the highest recorded so far in any year, and
this came about despite the failure of the steel
plants to offer the expected

[RAJYA SABHA]

1963-64 1090

traffic; and the increase does not take into
account the traffic arising out of the
emergency. The additional traffic moved by
the Northeast Frontier Railway was as high as
65 per cent over normal transport. The passen-
ger services, even during the peak of
emergency, were kept practically intact. This
is indeed heartening. But the point is whether
this does not give real force and substance to
the oft-repeated complaint that the Railways
have not been exerting their utmost during
normal times.

The Third Plan envisaged originating
traffic of 245 million tons by 1965-66, an
increase of 91 million tons over the Second
Plan period. This has since been revised to
260 million tons. Will the Railways be able to
carry this traffic? This is a question to which
the Railway Administration must seriously
address itself. This matter must be taken up
urgently, for a shortfall of 8 million tons in
goods traffic in the final year of the Second
Plan was made good only in the first year of
the Third Plan.

A more fundamental point is whether the
Railways alone will be able to cope with the
increase in traffic and, if not, what has to be
done to generally strengthen the transport
system as a whole, that is, railways, roads,
inland waterways and coastal transport. Roads
and other forms of inland transport constitute
as much an essential link as the Railways in
our transport system.

I shall now come to the Railway Service
Commission.

THE VICE-CHAIRMAN  (SHRI M.
GOVINDA REDDY): I am afraid you have taken
more than your time.

SHRI LOKANATH MISRA: Our group will
take one hour.

SHRI A. D. MANI (Madhya Pradesh): He
does not want to give chance to Mr. Patel.
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SHHI LOKANATH MISRA: No, he will
have.

Under the Constitution, we have provision
for the U.P.S.C. and the State P.S.Cs. This is
a third kind of Service Commission which is
not on the Statute Book. It is not a statutory
body. It is a legacy from the British
administration and as such now probably it
has outlived its utility. What is how
happening is that the Railway Service
Commission is being used as a tool to fit in
persons who are in the good books of the
administration.

SHrRI  SHEEL BHADRA  YAIJEE:
Question.

SHRI LOKANATH MISRA: I knew that
you would question it. Since it is not a
statutory body and the appointments of the
Members of the Commission are made by the
Ministry, they are also liable to be influenced
by the Ministry.

SARDAK SWARAN SINGH: I would only
state that the appointments of the Members
of the Railway Service Commission are
made after consultation with the U.P.S.C. So,
they are not gifts of the Ministry.

SHRI LOKANATH MISRA: But the
recommendations are made by the Ministry.

SARDAR SWARAN SINGH: Several
people are recommended . , .
THE VICE-CHAIRMAN (SHRI M.

GoVINDA REDDY): That wa, all the
Commissions are.

SHRI LOKANATH MISRA: But
statutory body should recruit for higher
appointments. Now, the convention or
tradition in the Railways is that no class II
appointment is made by the Railway Service
Commission or by the U.P.S.C. It is purely
by promotion and promotion also allows for
many malpractices. It is only the class I
officers who get recruited by the U.P.S.C.
The rest get recruited in fact directly off in-
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directly by the Railway Service Commission
and the Railway Service Commission has
only a semblence of justice because it is not a
statutory body. Any day the Ministry  thinks
of getting away with it, it can do because it
does not have the sanction of the Constitution.
I would suggest that the scope of the U.P.S.C.
should be widened. They should take
charge of all recruitments. That would
add to the efficiency of the Administration.
I would sincerely *suggest that the Minister
should give some thought to it and not reject it
because a Member of the Opposition is
suggesting it. There may be something in
it and if the Minister will kindly go through the
recruitment made during 1957—62, he would
probably think the same way as [ think
about the Railway Service Commission.

I would now come to my State. If you
look at the railway map, my State looks
clean, while all the others are dotted. Of
course, Andhra also is looking a bit clean as
Orissa. There are only two railway lines
running through Orissa, one is on the coast
and the other is in the western districts.

SHrRI SHEEL BHADRA YAIJEE: Both
are main lines.

SHRI LOKANATH MISRA: Not like Gaya
or Patna line. One is a main line because it
connects Madras with Calcutta and it was
because of the necessity of connecting them
that it was constructed, not that it had to
serve Orissa. The oher line is con-necting
Raipur to Vizianagaram.

(Interruptions)

You did not construct it. The second line
connects Raipur with Vizianagaram. It is also
the line connecting Central India with coastal
India. Orissa, in fact, needs many railway
lines and I do hope that the hon. Minister will
kindly give some attention to the
requirements of Orissa in the matter of
railway lines. Ihave
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[Shri Lokanath Misra.] made suggestions
to the Consultative Committee and one of
them is that there should be a through coach
either from Waltair or from Puri going to
Delhi. I cannot now say the trains to which the
through coach should be attached. If this
through coach is provided then that would be
a great favour to those coming from Orissa I
may point out that all other important towns in
the different States of India and definitely all
the State capitals are connected with through
trains unless it be that they have different
gauges, a gauge different, from the broad
gauge. As you know. Madras is connected.
Bombay is connected. Calcutta is connected.
Nagpur is connected. Patna is connected.
Lucknow is connected. Hyderabad too is
connected.

SHrRI SHEEL BHADKA YAIJEE: Important
towns in three States are not connected.

SHRI LOKANATH MISRA: That is
because they have no railway lines at all.
Probably, the hon. Member did not
understand what [ said. They are not
connected just because they have no railways
at all or as I have already stated they do not
have the broad gauge lines. Therefore, I was
submitting that there should be a through
coach attached to different trains, the coach to
start either from Puri or Waltair and to go
right up to Delhi. That is what I was
submitting and I would request the hon. Mem-
ber to kindly understand me and then
interrupt. I would really implore the hon.
Railway Minister to look into this matter and
oblige the people coming from Orissa and
save them all the hurdles and hardships that
they have to undergo at Howrah station in
getting a berth even though telegrams had
been sent much ahead of their scheduled day
of travel. Thank you, Sir.

SHRI RAMPRASANNA RAY (West
Bengal): Mr. Vice-Chairman, Sir, first of all,
let me thank you for giving
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me this opportunity to speak today on the
Railway Budget. At the very outset I would
like to speak about the problems facing us in
that part of the country where I come from.
These problems deserve special attention of
the Government because of the emergent
situation that has been created by the Chinese
aggression on our north-east frontier.

Sir, the Railway Ministry deserves to be
congratulated for the speed with which the
new broad gauge railway line was constructed
from Khejuria-ghat to New Jalpaiguri via
Malda even though there was no emergency
when this project was taken up. This route
was found extremely useful to rush supplies to
different places of North Bengal and Assam.
Now in the situation created by the Chinese
aggression no time should be lost to extend
the broad gauge service from New Jalpaiguri
to Assam via Cooch-Behar and Alipur Duar as
the alternative Assam Rail link. Assam and
North Bengal, 1 regret to say, have been
neglected so far, to some extent, in the matter
of communications and now when we are
faced with a very grave situation in our north
east frontier, no time should be lost in the
development of communications in that area.

Then comes the question of bridging up the
Ganga for through rail communiration
between upper and lower parts of West
Bengal.' The turbulent river Brahmaputra has
already been bridged at Pandu resulting in
through rail communication between the south
and north banks of the river in Assam and for
that the Administration. of the North-east
Frontier Railway deserves congratulations.
Now, Sir, all our attention should be diverted
towards the speedy construction of the
Farakka Barrage which will also serve as a
railway bridge across the Ganga. As I hav«
already said, this will connect the broad gauge
system we have in the two parts of West
Bengal,
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We understand, Sir, that the Minister of
Economic and Delence Coordination, after his
recent tour of North Bengal and Assam has
suggested immediate construction of a rail-
way bridge at Farakka. In reply to my letter,
the Minister of Irrigation and Power wrote to
me thus on tne 21st December, 1962, on the
question of the Farakka Barrage and I quote
here the extracts from his letter:

"There is no question of withholding or
delaying the work on the Farakka Barrage
Project. On the other hand, consensus of
opinion in the Planning Commission, the
Ministry of Finance and Ministry of
Transport is that the work on this Project
should not be slowed down and that it
should continue to receive the same priority
which had heen accorded to it before the
present emergency arose. We are, therefore,
continuing to treat this project as one of
'Top Priority' and are taking all possible
steps to execute the scheme, if possible,
even ahead of the schedule."

As has been stated in this letter, in view of its
importance, every effort should be made to
complete the work of the Barrage in record
time, working round the clock rather than
spending a huge sum of money in constructing
a separate road bridge now. Apart from the
railway line, on the top of the Barrage it will
have a road for vehicu’r traffic. As you know,
Mr. Vice-Chairman, the very question of the
existence of the Calcutta Port and the supply
of drinking water to the millions of people of
Grjeater Calcutta depend upon the construc-
tion of this Barrage. It may be that a question
may come up, whether to have the bridge at an
early date, say, within two or three years, or to
wait for the Barrage for five or six years,
because the Planning Commission has fixed
the target at 1969. If the choice is given
between the two to the people of Bengal, they
would certainly prefer to wait a little more for
the Barrage in order to save Calcutta.
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I have already suggested for extension of
the broad gauge railway line from New
Jaipaiguri to Assam. Everyone knows how the
civil supplies line to Assam through the rive-
rine route was paralysed by the strike of the
Pakistani crew in the Joint Steamer Company.
We can avoid such difficulties if we have an
alternative broad gauge rail route to Assam.

To another project also I would like to invite
the attention of the hon. Railway Minister in
the hope that it w 11 receive his sympathetic
consideration. Sir, a survey was undertaken,
together with the survey of the Khejuria-
Malda Project, of the Ek'akhi-Chhilampur-
Raiganj and the Chhilampur-Balurghat-Hili
Project. Most of that portion falls within the
district of West Dinajpur which was severely'
affected by the partition. Whereas the
Khejuria-Malda Project has already come into
being, no sign seems to be visible of the taking
up of the other project. Conversion of Barsoi-
Radhikapur section and the New Jalpaiguri-
Haldibari section from metre gauge to broad
gauge can brook no delay for obvious reasons
because both the sections terminate on the
Indo-Pak border.

Mr. Vice-Chairman, in the Railway Budget,
I have to point out that we do not find any
poposal for the construction of a circular
railway around Calcutta. Everyone knows that
Calcutta has  ever-increasing  transport
problems. If the circular railway is
constructed, the hon. Railway Minister will
have the gratitude of the citizens therefore
having solved a part of their many standing
problems.

Sir, I have already mentioned about the
very great advantage derived by the
construction of the Brahmaputra Bridge at
Pandu. By that it has been possible to run a
through train named the Assam Mail, from
Dibru-garh "town to Barauni to the great
advantage of the people of Assam,
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Loan itamprasanna Ray.] North Bengal
and a part of Bihar. Two broad-gauge
through bogies are provided from Barauni to
Delhi for Delhi-going passengers arriving
there by the Assam Mail and they are
transferred to the Toofan Express at
Mokameh Junction and vice versa. As the
two bogies are insufficient to cope with the
large number of passengers, including our
defence personnel, arriving by the Assam
Mail, we would request the hon. Railway
Minister to put on a through fast train from
Barauni to Delhi via the shortest route for the
convenience  of  those  long-distance
passengers. In the meantime, efforts should
be made to accelerate the speed of the
Toofan Express and thus reduce its running
time easily by 4 to 5 hours.

I would also request the hon. Railway
Minister to run daily services of the 81 Up
and 82 Down Vestibule De-Luxe trains
between Howrah and New Delhi in place of
the present biweekly service each way,
because these trains have proved to be most
popular.

Mr. Vice-Chairman, the people of North
Bengal have been anxiously waiting for the
North Bengal Express train to be diverted via
Farakka, to run by broad gauge, from
Khejuria-ghat to New Jalpaiguri. The dis-
tinguished predecessor of the present hon.
Minister of Railways promised us a night
train from Calcutta to Farakka via the B.A.K.
Loop after restoration of the eroded portion
near Nimtita and Dhulian. This portion has
since been restored and has been opened to
goods traffic. The railway users hope that the
promised train will be put on and the North
Bengal Express diverted with effect from the
Ist April next, the date on which the new
summer time-table will come into force.

Sir, as the days are passing we feel that the
standard of departmental catering is
gradually deteriorating. Complaints are
increasing that the quality and the quantity of
the food
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supplied by the departmental establishments
are poor. It is high time, Sir, that the whole
policy regarding the catering system on our
Railways should be reviewed and such steps
taken by the hon. Railway Minister as he
deems proper to ensure better service to the
passenger.

3p.M.

Tim, has come, Sir, to review the question
whether II class should be retained or
abbJshed altogether. Whatever decision might
have been taken in the past, the general public
feeling is that it should not only be retained
but should be restored in the trains from
which II  class accommodation was
withdrawn.

Sir, the locomotives supplied to the N. F.
Railway by the other Indian Railways to run
the newly constructed B. G. railway line in
Katihar Railway District are so old and
overaged that long detention of trains has
occurred from time to time due to failures. In
this respect, the Railways concerned, we ar,
afraid, have treated the N. F. Railway very
badly. Though during the emergency some
locomotives of better quality have been
supplied to N. F. Railway, there is still more to
be done. Due to dearth of powerful
locomotives full length ballast trains cannot
run on the newly constructed B.G. sections.
As a result ballasting of trucks has been
subject to long delays.

Provision of diesel locomotives for goods
trains in the N. F. Railway has become very
effective. To shorten the running time of trains
on the narrow gauge between Siliguri Jn. and
Darjeeling, by avoiding watering of steam
locomotives, etc., it may kindly be examined if
dieselisation of locomotives on this section
will be useful. At present, a train takes more
than six and half hours to run between Siliguri
and Darjeeling resulting in diversion of
passenger traffic to road transport which takes
about half the time and unless effort is made to
reduce the running time the train ser-
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vices on this section will not be »s
as they should be.

, attractive

Sir, as is known, Malda is a mango-growing
district and from almost every station of this
district a large number of gift parcels are
booked to different parts of India. Tam sorry
to narrate here th, last year's incident that
ninety per cent, of the mango parcels thus
booked via Farakka and Barharwa either never
reached their de-tination or reached there with
contents having become unfit for human
consumption due to heavy detention in transit.
We hope steps will be taken by the Eastern
Railway authorities in consultation with the N.

F.  Railway authorities for the speedv  and
efficient movement of mango parcels
during the next mango season. Supply

of sufficient number of wagons also should be
ensured for movement of the mango traffic from
Malda in wagon loads.

Sir, at Katihar the B.G. railway station has
been located at a long distance from the M.G.
junction with the result that passengers have
been put to much hardship to travel from one
station to the other. Steps should be taken to
take the B.G. train at Katihar to the junction
station for the convenience of the passengers.

My last but not the least important point is,
Sir, about provision of staff quarters for the
traffic staff at Malda town and the marine
staff at Farakka. I hope the hon. Minister for
Railways will be pleased to look into this
matter.

We know, Sir, how difficult it is to run
such a huge railway system in a big country
like ours. Still there are SO many things to be
d'one. And before I conclude, I congratulate
the Railway Minister for his proposal not -to
increase th, passenger fare in the Budget and
Vi these words, Sir, I lend m, wholehearted
support to it.

SHRI A. D. MANI: Mr. Vice-Chairman, I,
on this side of the House, offer my
Congratulations to the "ail-way Mmister on
the account tuat he has presented of the
remarkaDie per-
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formance of work of the Railways
during the period of the emergency.
The financial results of the work of
the Railways have been quite satisfac
tory and we find that as against
actuals, under Receipts, of Rs. 500
crores in 1961-62, the Revised Esti

mate for 1962-63 is Rs. 549-62 crores
and the Budget Estimates of the com

ing year are a little higher. While
the House should be satisfied that the
traffic receipts have been considerable
and have been on the rise, the House
will note with alarm the proposal of
th, Railway Minister to increase the
surcharge which is already operating

on rates and also his proposal to levy

a ten nP. per rupee cess on parcel
traffic excepting vegetables, milk and
newspapers. Excepting  these .three
categories, all the others will be
taxed. Mr.  Vice-Chairman, the

Railway Minister will agree that while the
country would be prepared to accept
increased financial burdens for maintaining the
railways, there must be an unanswerable case
for increase in traffic receipts. There is a
good deal of dissatisfaction with the operating
ratio and the working expenses of the
Railways. I have gone through the figures set
out in Appendix VII of th, Explanatory
Memorandum and I find that in almost all the
important Railways, the operating expenses
have gone up from the 1957 figures to an
extraordinarily bigger figure compared to the
figures of the year that is ending. For
example, in the Eastern Railway, in
1957-58. the operating expenses were Rs.
43-87 crores while in 1962-63 it rose to Rs. 59-
31 crores.

SHRI SHAH NAWAZ KHAN: What about
the ratio?

SHRI A. D. MANI: Ratio I have ntot worked
out but the rise has been considerable and sixty
per cent, of the rise is due to expenditure on the
staff. At the same time, expenditure on the
maintenance of lines has been more or less
stationary. For example, in the Eastern
Railway, the expenditure on the maintenance of
lines was Rs. 14-30 crores in 1957-58 and in ,
1961-62 it was Rs. 14-48 crores. I am
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[Shri A. D. Mani.] suggesting the point that
while we go on increasing expenditure in
working expenses largely on account of the
concessions given to the staff, there has been a
great deal of reduction in the efficiency
performance of the Railways. This is a matter
which should engage the attention of the
Railway Minister. If we expect the country to
bear a heavier burden of indirect taxation—
and these increases in freight rates and parcel
traffic would am'ount to some form of indirect
taxation— the country must be satisfied that
the Rai wavs are operating on an economical
basis. I should like to mention here in this
House that we have so far not undertaken a
proper Work study of the efficiency
performance of the Railways. I know that
there is a statistical organisation at work but
so far the Houses of Parliament have not been
furnished with the figures relating to the
assessment of the organisation that they have
in the Railways for studying the performance
of Railways. I would like to invite the
attention of the Minister for Railwavs to the
Report of the British Transport Commission
which wai placed before Parliament in 1959.
We do not have the latest Reports. In a
paragraph, they say:

Budget (Railways)

"There was an overall reduction in 1955—
58 ..."— They take a three year period—

n

. of nearly five per cent, in the total
number of staff emp'oved bv British Railwavs
from 577.010 to 550,000. The figures have
fluctuated, the greatest reduction being in
1958 when there was a decrease of four per
cent. This reduction In staff has been made
possible by greater rationalisation, mechanisa-
tion and measures to increase productivity
combined with reduction in traffic. Close
consultation has been maintained with the
trade-unions whose support in obtaining
greater productivity has been most helpful." I
am afraid that no such comparative study has
been made of the efficiency
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performance of our railway system. On the
contrary, the findings of the Railway
Accidents  Enquiry Committee, which
unfortunately hav, not been circulated to
Members of Parliament in the form of a
printed brochure but are available in the
Library, show that fifty-three per cent of the
accidents that take place on the railways are
due to negligence on the part of the personnel.
They have examined many cases and point out
that signals were given to allow a train to
come at a platform when another train was
standmg on the platform ,nd on the same line
and an unfortunate collision took place. Fifty-
three per cent of the accidents are due to
negligence and these have been responsible
for many fatalities and for destruction of
Government property. The Country is not
satisfied with the performance of railwaymen
in regard to the normal operation of the
railway svstem in our country. The Railway
Minister has referred to the great effort put
forward by Railwaymen during the present
emergency when they carried a larger volume
of traffic than they had at any time in the past.
If that was possible dur'ng the emergency,
why can't the same tempo be kept up in
normal times. Ours is a continuing
emergency. If there is no Chinese aggression
on the frontier there is this question of
economic reorganisation of our country and
the success of our Plans. An impression has
spread that whilf. the expenses have been
going up there has been a gradual let-down in
efficiencv in our railway systems. The
Railway Accidents Enquiry Committee also
points out that in many cases the station
masters hav, been at fau't and I would like to
ask the Railwav Minister whether the time has
not come, in view of the increasing burdens
that he proposes to place on the shoulders of
the people in the country in the form of
Increase passenger fares, in the form of
increased freight rates or parcel rates, for the
Railwavs to conduct a sample survey in every
railwav ~ svstem regarding the work
performance of the railwaymen.
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Mr. Vice-Chairman, 1 referred to the
stationary character of the expenditure on
maintenance of railway lines. What I am
afraid of is that we are overworking the rai
way system so much that a stage will soon be
reached when some of our railway track will
become extremely unsafe for traffic. It is
necessary, therefore, for the Railway Board to
consider making a comprehensive survey of
track renewals and track maintenance for the
next five-year period. I am sure that the
Railway Board in its own office might have
such plans but if the country is to be taken
into confidence on the question of expenditure
it has to incur for running the railway system,
a comprehensive blue-print ought to be
published by Government and the Ra“way
Board giving their est'mate of what the track
renewals and the proper maintenance of
railwav lines are going to cost them during the
next five-year period. The British Transport
Commission publishes such figures. As far as
the Indian Ra“ways are concerned, they g've a
wealth of statistical material which they do
not give but we would like the Indian
Railways to match their performance in regard
to the publication of the costs for the moder-
nisation of our railway system.
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Sir, I referred to the question of the gradual
deterioration of the efficiency of railway
personnel which is reflected in the findings 'of
the Kunzru Committee report. It has been
axiomatic among the railwaymen so far to
consider that as far as the railway job is
concerned, it is better to choose the son or the
nephew of a railway servant and this attitude
seems to have been upheld by the
International Ra”waymen's Un'on. It is true in
our Country, w, regard that leadership runs in
the family. If a person happens to be a
Member of Parliament and he is no longer
there, his sorii is considered to be a suitable
substitute for him because he has had th, ad-
vantage of living in a parliamentary tradition.
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SHrR1 B. D. KHOBARAGADE; That
happens in the Congress Party on y.

SHRI A. D. MANI: That also happens in the
Railways on a very large scale. In the
Railways, recruitment has been so far on the
basis that members of the families of railway-
men would make better railwaymen than
outsiders, and on that basis recruitment has
been done so far. I do not want to stand in the
way...

SHRI SHEEL BHADRA YAIJEE: Not now.

SHRI A. D. MANI: It is mentioned in the
Kunzru Committee report. On your side, you
do not need to read any report. As I said, it is
mentioned*" in the Kunzru Committee report
that that is the basis of recruitment. Sir, I
would like to suggest to the Railway Minister
that now that we are entering on an expanding
era of railway economy, when we are ex-
panding our expenditure and also increasing
our receipts, we should have a comprehensive
enquiry conducted into the matter of
recruitment of rai'waymen. For example, in
the British Railways,—I mention British
Railways because it is also a nationalised
undertaking—th°y send actual scouts to
British universities to talk to them about
railway work. They want to get the best
material for running their railways. I am not
suggesting that we should send out scouts to
our colleges and universities but a systematic
attempt should be made bv the Railways to
present the attractions of railway service so
that qua'ified men, men who are qualified in
science in schools and colleges may be
available for responsible j'obs on railwavs, not
necessarily as officers, but as station masters,
cabin men, signallers, etc. For all th~se, a
knowledge of seince is renu'red. I think a,
all-out effort is called for on the part of the
Government to consider new methods 'of
recruitment of rail-wavmen. M?. Vice-
Chairman, I should like to mention here that a
good part of the unsatisfactory character of
per-
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[Shri A. D. Mani.] formance of railway
personnel is due to the absence of any
insistence on rigorous tests for those who run
our engines and maintain the track. If a person
becomes an aviator or a pilot, he has to
undergo very rigorous tests at stated intervals
to prove that he is worthy of flying. For
example, a Wing Commander wh'o might
have got his wings, cannot rest on his laurels.
He has to appear before a medical board and
be subject to constant medical and other tests.
It is necessary that such tests should be
conducted on railways a”“o in order to weed
out inefficient personnel. In the enquiry which
has been instituted info railway accidents, it
has been found that a number of drivers have
been over the age of 50. At the age of 50, a
man wants to go home soon and he is inclined
to drive the engines at excessive speed. When
I said that there should be a comprehensive
enquiry into the methods of recruitment, I had
also in mind that Government should . . .

SHRI SHEEL. BHADRA YAJEE: You can
work up to 100 years, but the drivers are not
fit to work at 50 years?

SHRI A. D. MANI; You can make him a
Cabinet Minister, there is no objection but do
not make him a railwayman. That is my
point. These are the causes which have been
pointed out in that report which you Would
not read. Sir, we must have continuous and
rigorous medical tests conducted from time to
time.

I would also like to make an observation
on the working expenses of the Railways. |
'ooked in vain for a statement On the working
of metre gauge railwavs taken as a separate
unit. I made a ,e’erence in my speech last year
that the metre gauge system is becoming
costly and uneconomical, and the largest
number of railway accidents have been on the
metre gauge railways and not on the broad
gauge railways. If some of the
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lines are uneconomical, it is better to close
them "down. There is one part of the country
where, for a distance of three miles, a train
service is being run, when there are competing
bus services also there. It is time when we
have an expanding railway economy that we
shou'd have statis-cal figures regarding the
working of the metre gauge and narrow gauge
lines, and I hope that though the figures have
not been published in the Explanatory
Memorandum, the Railway Minister would
take the House into confidence about the per-
formance of the metre gauge railways.

I would like to make a suggestion about the
present cess that the Railway Minister wants to
place on parcel traffic. It is my considered
opinion that the trend ot passenger and goods
trafficis  steadily on therise on account
of the increase in the general economic tempo
in th, country. The Railway Minister wi.l be
able to get the surplus that he wants to give to
the General Revenues even by adhering to the
present rates  instead of imposing a new cess
on parcel traffic. For three categories of goods
there is exemption but still there is no d'oubt
that the levying of the increased cess on parcel
traffic will lead to a general rise in the cost of
living in the country. We do not want the
Railways on the one hand to increase the cost
of living in th, country and at the same time
p'ead that the increase has been justfied on
account of the need for maintaining the railway
finances on an even keel. There
ought to be some  co-ordination  between
one Ministry and another in  regard to these
matters. I do not know whether the Minister
of  Economic Coordination has been
consulted regard-in? the increase in the rate of
parcel traffic, which the Railway Minister pro-
poses to impose. Tt is necessary that we
should keep down as far as possible, anv
increase in the freight rate so that the economy
may be kept going and we may be able to
expand our export trade. | may mention in
this
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connection that in regard to the British
Railways I have been trying to find out the
precedents which they have been following.
Whenever the question of raising the freight
rate was considered, the Railways took the
public into confidence. They do not announce
what exactly is going to be the rise in the
rates, but they try to understand the difficulties
of businessmen and the Chambers of Com-
merce are always called for consultations in
regard to this matter. I would like the Railway
Minister to make a welcome departure from
past policy by taking the affected people into
consultation and ask them for their opinion on
the general question so that he may have the
opposite point of view presented to him in the
course of the discussions which might be
helpful in coming to a reasonable conclusion.

I would also like to suggest thalt in regard
to the railway system itself we should have
area boards at various centres. Such area
boards are working in the United Kingdom.
The area boards advise the Railway Adminis-
tration and the members of the area boards
consist of men of busihess from various walks
of life and bring to bear a non-official outlook
on the Railways' problems. While there are the
Railway Users' Consultative Committees,
these Committees meet only at certain
intervals and the Railways do not have the
benefit of continued guidance from them and
continued information on matters which may
not come to the Railways through their normal
channels.

I would like to make a mention about
defence expenditure. Now, while we have
been talking a good deal about stepping up
our defence effort against the Chinese
aggression, there has been no estimate of the
probable increase in defence expenditure in
the next two or three years in the Railway
Minister's speech. If the defence effort has to
be strengthened, it has got to be strengthened
first on the railway level because both the
NEFA
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andi the northern region have got to be
connected by rail-roads. We should like to
know from the Defence Minister what the
burden of expenditure on account of the
defence effort would be during the next two or
three years. I do not want to anticipate what
the Finance Minister is going to say in his
Budget speech, but I am told that the defence
expenditure is likely to be doubled. If there is
an emergency, we must know how we are
going to meet the emergency from the railway
point of view. I would suggest, therefore, that
the Railway Board may consider the question
of publishing a general blueprint on railway
expenditure on account of defence during the
next three or four years. Further, it is
necessary that this question of increased
defence expenditure should also be co-
ordinated into a considered policy.

[THE DEPUTY CHAIRMAN in the Chair.]

Regarding passenger traffic, there has been
a substantial increase in passenger traffic in
our country, but it is necessary, in order that
the economic life is placed on an orderly
basis, that facilities for transport are available
easily in various cities. I know that there has
been a substantial increase in suburban traffic.
There are many people who have to stand in
queues for half an hour or forty-five minutes
at the bus stands in Bombay and thi; is also
the case in Delhi, but there is no question of
suburban traffic here. In view of the increased
turnover of suburban traffic, I would suggest
that the Railway Minister should reduce
suburban traffic fares in order to promote the
economic well-being of the country.

Madam, [ would like to go on to the
question of workloads. I have made a
reference already to the example set by the
British Railways in conducting studies on
workloads on their railway system. Somehow
the impression has gone abroad that
everything is centralised in the Railway
Board. There have been state-
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[Shri A. D. Mani.] ments made by the
Government in the past wherein they have
stated that there has been a good deal of
decentralisation. But by and large the people
believe that the persons who decide matters of
policy and almost matters of important detail
are Members of the Railway Board. If the
Railways are to function satisfactorily, there
has got to be considerable decentralisation of
work. This is not only a problem on our
Railways, but it is a problem all over the
world. The general trend has been in the
direction of decentralisation and I would like
to ask the Railway Minister what attempts
have been made so far at securing
decentralisation of work on the Railways and
particularly at the zonal level.
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There was a suggestion made this morning,
I believe, by one of the speakers who wanted
a separate zone for a certain State. I do hope
that the Railway Minister would put his foot
down firmly on any suggestion for a separate
railway system based on territorial identity.
No State, however big it may be, however
important it may be, can demand that there
should be a separate railway zone because it
happens to be a separate State in the Indian
Union, The zonal system should continue but
it should continue on the basis of cohesion in
economic operation and not on the ground
that some State would like to have the honour
and satisfaction of having a railway zone
located in its capital.

SHrt MULKA GOVINDA REDDY: What
he said was that the Southern Railway and the
Central Railway should be regrouped as they
are unmanageable. There should be re-
organisation.

SHRI A. D. MANI: Yes. This is what I
wanted to ask the Railway Minister® viz.,
whether he has found that in the case of the
Central and Southern Railways the charge has
been made as being unmanageable, whether
there has been decentralisation of work
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and whether the work is being done according
to the normal practices and there is no let
down in efficiency on that account.

A reference was made to departmental
catering. I believe there are 97 stations where
departmental catering has been undertaken and
there are about 5,000 contractors at work. I am
a believer in State enterprise in some directions
and I think the Railways have offered an
excellent opportunity to Government to show
that they areas good employers as any. But if
the Government thinks that while it can fit
locomotives with Suri transmission with
commendable competence, it can also make
gulab jamuns and jilebis with commendable
competence, they are entirely mistaken. I hope
that the Railway Minister, at least as a person
coming from a part of the country which loves
the good things of life, would appreciate the
fact that our catering has come in for a goad
deal of criticism all over the country. It is a
standard meal and standard sweetmeats that are
being supplied and the standard sweetmeats
and standard meals are often below standard. It
is, therefore, necessary for the Railways to give
up the idea of departmental catering at a
number of places, excepting where it is
necessary, and allow the people in the private
trade to come and take up catering as they did
in the past.

I would like to make one final point before I
sit down. That is about the question of
sabotage on the railways. The matter was gone
into in very great detail by the Railway
Accidents Enquiry Committee and it has been
disclosed that in the case of one accident the
railwayman was sleeping, the policeman was
sleeping. The policemen who had been
detailed to guard the track were found to be
sleeping. In one accident—I forgot the name
of the place, 1 think Padali station—the
railwayman, the policeman, was charged with
sleeping while on duty and on account of their
negligence of duty the accident took place.
Now, I find that or*
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account of the recent amendment of the
Indian Railways Act, the punishment for
sabotage has been enhanced. For the first
offence, three years' imprisonment hag been
provided under the recent amendment. In
view of sabotage occurring as a matter of re-
gular operation on the railways, a continuous
operation on the railways, I would suggest to
the Railway Minister and to the Home
Minister to consider enhancement of the
penalty for sabotage. I do not like death
penalty at all. I am in favour of removal of
capital punishment. But I may mention that
during the period of World War II the
Defence of India Rules were amended to
provide that any case of sabotage to railway
lines leading to destruction of life would be
punished with death. Unless enhanced penal-
ties are imposed on those who destroy track, I
am afraid sabotage would continue because
most of the acts of sabotage are done not for
the rails but to detain the train so that the
goods may be looted. It is only for that
purpose sabotage is . ng attempted on many
railways. In regard to this, I would also
suggest that in respect of track supervision
concerted measures will have to be tak|cn by
the Railways with the State Governments. At
present the State Gqy-erments co-operate with
the Railways at a number of points. But the
track is run through the States, and it is
necessary that there should be a jojnt board in
every State which will go into the question of
the safety of railway property and the safety
of the people travelling in trains. I believe that
the Home Ministry is going to convene a
conference shortly, and I hope that it would
be urged on the State Governments that unless
complete co-operation is given, if necessary
in the form of a joint organisation set up by
Railways and the State Governments, it may
not be possible for the Railways to discharge
their responsibility of supervising and
examining the railway traffic on those lines
with any degree of certainty.

Madam, I would like to make only one
more point. I find that ticketless
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travel has acquired a stability of performance
in the railway figures, and also the expenses
on the maintenance of lines' are mo”e or less
stationary. In the year which ended last year
ticketless travel accounted for about Rs. 1 -83
crores in the form of recoveries, and in the
current year about Rs. 2 crores were received
in the form of excess fares; that means to say,
ticketless travel continues as it was in the
same proportion. I know that Railways have
been taking steps to check ticketless travel,
but I wonder whether the time has not come
when we should consider any involvement in
a ticketless travel offence a disqualification
for certain jobs. A number of people who
really travel ticketless on trains are students;
not the Sadhus and Sannyasis, they will never
pay and you are not going to recover any
money from them. The large number of
people who travel ticketless on trains are
studer. s. If a conviction under the Railways
Act for ticketless travel amounts to a
disqualification  for ~Government evnp'
oyment, it will have a deterrent effect on
ticketless travel. I am not suggesting that we
should penalise the student community
immediately, but they should have the begie
of a punishment that may fall on them if they
are detected in a ticketless travel offence. I do
hope that in the years to come the Railways
would be able to check ticketless travel and
augment the revenues under traffic receipts.

In conclusion I would like to say that the
railways have done a remarkably good job,
and we do hope that while they will continue
to keep up their performance, the Railway
Minister, when he presents the Budget next
year, will be able to give a more satisfactory
account in the form of reduction of working
expenses.

SHRI N. K. DAS (Orissa): Madam Deputy
Chairman, I rise to make a few observations on
the Railway Budget presented to Parliament on
the 19th instant. In doing so, the first thing
that comes uppermost to
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[Shri N. K. Das.] my mind is to offer our
hearty and sincere congratulations to the
Railway Minister, Sardar Swaran Singh, and
to the noble army of railwaymen beginning
from th, Members of the Railway Board down
to the workers at the lowest level for the
steady all-round improvement effected in the
railways through their joint efforts.

Madam, it is not yet one full year Bince our
Railway Minister has assumed charge of his
office. But even during this short period he
has not only been able to keep up the tempo of
improvement initiated by his two illustrious
predecessors, Shri Lai Bahadur and Shri
Jagjivan Ram, but he has added considerably
to their splendid record. A large volume of
literature is normally circulated to Members of
Parliament along with the Budget every year.
The Railway Ministry appears to have taken
considerable pains thig time to bring each and
every aspect of Railway Administration
prominently to light. This has necessitated the
preparation and distribution of more papers
this year. A thorough study of these papers
brings to our mind a clear picture of the
position of our railways as it was in the past,
as it is in the present and as it is proposed to
be developed in the years to come. The most
redeeming feature of the Budget for th, next
year is that it contains no proposal for the
enhancement of passenger fares even though
additional resources to the tune of Rs. 19
crores have been sought to be raised next year.
The last increase in the passenger fares took
effect from July 1962. The programme of
planned developmnt of the country including
the programme of expansion and development
of the railways needed huge resources. Added
to this, the emergency due to the Chinese
incursions came before the year was out. It
was, therefore, natural to expect that next
year's taxation proposals might include en-
hancement of passenger fares. The Railway
Minister deserves the thanks and gratitude of
the general travel-
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ling public of the country that he
has spared them this burden. A small
increase in the goods and parcel
traffic rate has however

been proposed, and thi; will undoubtedly
cause some hardship to the people. The
Railway Minister has however, elaborately
explained in his Budget speech, pages 17 to
19, that the effect of this increase will not fall
heavily on the railway users. In that view of
the matter I venture to think that people will
not mind this additional burden to strengthen
the Railways' financial position and thereby
make a definite contribution to the genera]
exchequer and assist in the way, and means
position of the General Revenues. The
exemption from the proposed levy of a
surcharge of 10 nay, paise per rupee on parcel
traffic granted to vegetables, milk and
newspapers will be quite welcome, but it will
be much more appreciated if a few more items
particularly children's elementary textbooks
and medicines are added to the exemption list.

Another happy and admirable feature of the
Railway Budget is an appreciable increase of
the Depreciation Reserve Fund and the
Development Fund. The two Funds together
constitute what may be called the two lungs of
the Railway finance, and in that view of the
matter a rise in these two Funds will be
welcome. Increase of the annual dividend pay-
able to the General Revenues on the Railways'
capital at charge, which stands at Rs. 2000
crores, from 4.25 per cent to 4.50 per cent, is a
step in the right direction. I would, however
venture to think that the next Railway
Convention Committee which is going to b,
set up in the year 1965 will see its way to
recommend an increase of this dividend to six
per cent., keeping in view the general rise i,
the borrowing power of the Central
Government. The additional contribution that
will come from this increase of the dividend
will amount only to Rs. 4 crores.
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The Budget Speech also
fairly =~ comprehensive  and
assessment of the Railways' perfor
mances during the last several years
from which it is quite clear that the

contains a
exhaustive

Railways have not only succeeded in
implementing the targets fixed for
the First and the Second Plans but
will also fulfil the targets fixed fior
the Third Plan. The drive for indi
genous manufacture of all categories
of railway equipment has also reach
ed a high-water mark, and the day is
not far off when our Railways will
not only b, entirely self-sufficient Sn

all its requirements but wuT be able
to earn foreign exchange by exporting
their  products abroad. The  Chitta-
ranjan Locomotive Works at Asansol,
the Diesel Locomotive Work, at Vara-
nasi, the Heavy Electrical Works at
Bhopal and the Integral Coach Fac
tory at Madras have all been geared
up to accomplish these objectives.
The most creditable thing about in
digenous production is that the cost
of locomotives and coaches manufac
tured in India is much below even the
ex-factory cost of similar articles
imported  from  Europe. These
performances, when added to the number of
amenities that the Railways have been
providing us for the last several years, do
constitute what may be called a brilliant
record of our Railway Administration and but
for the railway accidents which have been
occurring rather too frequently within recent
years, this record will be an all-white record.
These accidents, though regrettable, need not
be construed as a serious black mark on the
good name of our railwaymen in general, and
I agree with the observation contained in the
Kunzru Committee's Report that the failure
Oif railwaymen and the accidents resulting
therefrom constitute only an insignificant part
of their achievements in the context of the
vastness of their fields of operation.

Madam, I made a critical and careful study
of the Budget just to find out what
development works are proposed to be taken
up in that part of the South Esatern Railway
which goes
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through the State of Orissa, the State to which
I hav, the honour to belong, and also to see
whether our longstanding needs and
grievances are going to be met. I may tell the
Railway Minister straightway that I have been
greatly disappointed. Orissa was for long years
an industrially backward State. It is just
making heroic efforts under the inspiring
leadership of its young and energetic Chief
Minister, Shri Patnaik, and his Deputy, Shri
Biren Mitra, to catch up with th, rich States of
India, not only to catch up with the other
industrially advanced States but even to outdo
some of them. A railway line to the deep-sea
port of Paradip from the base of the iron ore
and manganese ore would give a fillip to the
potentialities of the Paradip Port. I was sorry
not to find any indication of this railway line
in the Budget papers. The ex-State areas of
Maur-bhunj, Keonjhar and Bonai containing
rich mineral wealth are promising areas where
money could be safely invested on new
railway lines to earn rich dividends both to the
Railways and to the exchequer, both of the
State and the Centre. This has not been
unfortunately done. Even the existing narrow
gauge line from Rupsa to Baripada and to
Banjriposi in Maurbhunj District which was
promised to be converted into broad gauge and
extended up to Rairangpur has been put into
the cold storage.

The Budget speech makes proud mention
of the fact that a., many as 45 new trains have
been introduced up to the end of October,
1962, involving additional train kilometres of
nearly 6,200 daily, but not even a single train
out of these forty-five has fallen to the lot of
Orissa, even though representatives from
Orissa, have cried themselves hoarse for one
more passenger train from Howrah to Puri to
ease the almost inhuman overcrowding of the
only one such train now running. I once made
a reference to this particular grievance in my
speech in this House. In reply, I was told by
the Deputy Minister, Shri
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[Shri N. K. Das.] Ramaswamy, rather
bluntly that I should not forget that much
water had flowed down the river Mahanadi
since the time I had referred to. If there has
been much flowing down of water in the
Mahanadi, there has been much flowing down
of water also in the Ganges and the Krishna
and the Godavari and other rivers which are
nearer to Shri Ramaswamy's State, and has>
there been withdrawal of any trains there?
Probably, as an act of grace, the parcel
express which was formerly running from
Kharagpur up to Bhadrak has been recently
extended up to Khurda Road with more
stoppages at road-side stations. Extension of
this parcel express which is more than 90 per
cent goods train and less than 10 per cent,
passenger train can never be a substitute for a
full-fledged passenger train which was for
long years running from Howrah to Puri and
back and stopping at every station and which
the  Railway  Administration  stopped
absolutely unthinkingly.

SHHI LOKANATH MISRA: Because they
have converted passenger trains into goods
trains.

SHRI N. K. DAS: Another demand of the
people of Orissa was that the South Eastern
Railway which has the bulk of its lines and
route-mileage through Orissa and Oriya-
speaking areas, should have the headquarters
of one of its divisions in Orissa. It appears
from a study of the Budget papers that Khurda
is going to be the headquarters of a new
division. On behalf of the people of Orissa I
would like to convey our thanks to the Rail-
way Administration for having at long last
conceded this demand of the people of Orissa,
assuming of course that the proposed Khurda
Division would be a full-fledged division and
swould cater to all the needs of the railway-
users of our State. Thanks are also due to the
Railway Administration for taking action for
the removal of another long-standing
grievance, namely the proposed doubling of
the railway line from Kharagpur to
Jagannathpur, a dis-
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tanee of more than 230 miles. The proposed
doubling, when completed, will ensure trains
running to regularity in Orissa.

Before 1 resume my seat I should like to
support strongly and wholeheartedly the
demand put forward by my hon. friend, Mr.
Lokanath Misra, for a through bogie for
passengers travelling from Orissa, for long-
distance passengers, I mean. It is a fact that
travellers from Orissa experience great
difficulty at Howrah Station in spite of the
highly courteous behaviour of the men who
are in charge at Howrah Station. I hope the
demand put forward by my friend will be
conceded.

Madam, I thank you for the opportunity you
gave me for taking part in this debate.

st faweramT AW Wiy
(wem w.07) @ eramfs @@,
LigcicBRCE N £ S (i
faar 37 97 FT omr waw T3 fE
Irdfamw § 137 Fifw Fa
i fomdt famr @ sawtquar & derord
FARH I 73 & A of faer
FgL & oy Hah Afw Fee
1 IAAT UG FAAT 41 gIA FF
FT AL, TIN FALT A8 qTATH
4 AT g T AT 4% FqRYT FT
) A qEmAqr 13T FaATH
g It F1)

# 7% faqgawen Sgm e
WA A T FT AT B FaH
AT 71 & AR IR &
g+ #@ 33 3% w2 faar m Taw
FfraTT g A At S F
afrdi & § A A H Mer 74
Wrwqra fearadt &1 &% w27 F1a7
o At e @i aw & §fe
W dEacsRfer € ag  gaawrw
v g€ dwr afe fwdr dnai
T8 $OW( S ag O At Ay W
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g Al I, wife g fer w5
adl owd § o "wEEder wigl
WT FINW Gw g o, Afw
9B 7 Wl & gaoeefar w5
A g I & A a2
o A7 for & 9Ad aerd R
UL T wERIfer agew s 4t
W WA AT AHRE H AgT W
Al o ¥ 3T feT osw oA ¥
E—ra%Y WHEdw § 3o wiwaa
41 A 881 7 gy qfermr 2 af
TATC U T 7309 § 9% qhrmw
41 2 2880 # 1Y & wirma w
TE R AR FF WIFET FT qq0
g ™ wEAwng R ogere o
wgiey 7 &1 WAL TF @A 7 gAAT
gfgw daceeter gat & vawr
& formn adf &1 = w1 wEew
faeft A9 w7 ST qF FT @A
qm A A WA 97 Tgm f
T Ffer AT 9T, dAE A4gT
9 YT AT N @A 9T ™7
gw g Wy foer & o7 fr
MW E AT g A€ fww A ar
frefr 1 F9 F q@r @ F f=
Adw et wamtEl FTET A
213 fymg g TwEww §¥e v
AR F § I qg grar AroAy
mEA FL A AR AF FET AR
gEY Fuwry H aEe e ¥
fra oo faar 4% & gty sbf
¥ ufrdl ¥ wwear & I I
Aqigr AT W 24 ar AW fam g
fe a1 R IR AT oW
* yrnm w yafd Faw R fear
gt o w e @ Af &
uifrt oY eqwemT F AR H
AT AE F TR | HAT ITHT -
M Sud anar §fF ww Feagw
sty § W W9 WOET 9 6T e
£ arddhr feafc & gv@r ag s
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g fE gfw At Fafai &
AAFT T F WMFAT FCW ITAT
g I9%1 gL W ®fad INET HE-
A% FoqEr AT MR w6
I FERG AT FF FA T 4R
T | H A9 ARAT FT AT
Tty feur 9% 93 ¥ AAT ]
fo a9q= & "wmaT A oA & fw
g qqdw F faomr & &7 § w1
w0 YT AT Frar 1gq wivw
g W g aer  q@w AN
Furfri  #i3fEa wow @ Aw,
T HAT Q|

WG a%F WAMETA F FAW Y
I aga w1 & 5 g &d
qrT #Y e FX 4T, "T AT T
&, o ga faod & 9| @
&t W mfral ¥ fod qrEg e
M1 9ga qFAAT MA@ , T
ot waw ey el st ¥
g ¢ fF i A & aifral &y
TE E A34 &Y g § WX W [
e |q@ F4 4 wWy
farga wwd &, H9%9 &1 AT qF
WA @ awaw A ¥ 99
AT W AT I P TR HIAT
AT A ATT T FE WA
T T & 5T ¥ Fanedy A1 Ao & Fad
g3 A ag A% agi W & faderd
ga Ivar gAamE g v &7 wmE o
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[} fawrerawre wHreTedT efEan)
A A T AF oa® Foy
A & AT 4 AT &1 aT HYF
aE w1 oAAF TR 97 AT
W gn% fAg forgmE e q,
AAH AW & AT g 999 TE4
oI & amEd | AR A
BRI W WAF gTA AT E A
W HIEH JAGYC T T AT A 2,
TUTHAATEN A0TSR &7 THAT F7F AL
AT 4™ FTA & WA WITET AIE-
fafeer dzd 7 3w & FE @
amfgg fF & Faw & 9999
oA ¥ owg AT 45 4919 & T8-
] oqewEy # 39 fFAR A 39
femie a® T97 A TAE, AT T
qH A7 97 II1E, T 1 F0T F
far s et F1 99 A wRTA A9
gz Ffaar w3 Wit R oY
fafs & & a=r7 Y svaea F1
A ZT ET OEET 2

qMR 77 smE Al o' on
e geaw aarfza & feeoft swad
FAQT qUAT TAA B AT wA
2fr oF d97 IFT Mg §T FaT
? o i frand@an dmata 3
AN mafwdl 437 F7 mEeqr g
aFATE 1 q13A 97 1 gfrEer sarar
qgA AAF F 1 FE WW T3
M TwET # a3 N 9§ aFAw
I afF a9 ot 1 33
aars qroaF | 4T AW ¥AZ F
N A gL oy AT T T OAT
g1 ot sg 9 9%, 1g I T
FGEAT FEAT ¢ | aga # TN
wafdyer & s @ & 04w AF &,
affd wre gy 39% §55 A7 sgaENy
FOT G IqRT WG BN |

wifets &t s=f «@ qoa §
g N fAree § f& = ar
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qeqT FgT wegr gateT ‘sl o€
g W w4 gEr S Al A
FFFA FAAT AT FATC ATHA ACAT
g F& a1 s 7 fawar gar
faegar 331 e7og AT & AW S0
AT T i WY R fE Fg w
TAL ST THAT | AT HATH AT A
FIRT €299 F A9 F OF4T 9 A1
v faq 41 fv ag fFanm 153
2, frqar 337 &, AT a0 FMOAT
FATAr fheze  amey w7y IE qEr
faa wxar ot &4 g9 AV A
ELza) ™3 & ATAATE
Uz B9F ¥ 4§ A1 99
fEm ar 5 Far SioEY  faaar @
g o1 98 faear 247 3% fAr
gt wEmm F2d £ 6F qar frarema
Faza ! A & FAfaw @A A2
@i @t #fF Fw fRwm W
47 ITET A7 fFAY A femiae
FT wEmizaEm F &1 q1 I gAir o
A1 qzd arev. vT g swfweT g
ar gy Fuy fsude § I8 o0 aE
G F7aT wwd g dar i e ar w7
FIF | afFr Svd T B3
frarr g foawr 39 A€ § g9
IR AT A F A AR AR
T AFA & qroma § F41 faAr 747 97
AT FAT T FH TAT ATHT AT AFAT 2
T qg g F o (% 7 fHwAT A7 A
T A quAr Ry g 99 963
g a7 forerdy w973, ag W
Fix & fr a3 wAa aw afxat &t
FH FFg A3 A I AT FTEqT
FX) AEH fRam 0 WYy AT
AT WTAEE § | TF g0 AL R
T § fF 70T w1 I qU 1 FTAT-
e O FY v FY gHE Y gA FA
¥ fad S waddz F1 A F2aE FA4,
UIYIT qF & gy fF ag g
Tl #1 oY I F fAd wr aer
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FEAT AR §, IqR @ A I FH
WIT ag W I FGr AT AT faaas
¥ 3o Y smgem % | AIE@aw ¥
W ag sAgedr g aFAT g

4 P. M.

AL TF QAT w1 FAT § I
AT T g AT LeLo-52 F A
feat” &Y @ 39% H{AL 5,50 QFAEIT
gU AT reei-R H A Y=Y AT
AT AT AT Ay eue-co A 3 Y,
85052 ¥ 3= g AT 189033
#ag Y e, ¥ wa g e 28k e—e
Farfasr ® 37 wigw g 73
HATATF T471 Fa1 A1 7war G5 a2
W F 3T TG F AT A ) A Ay
“qewrd 7 3w fpar 3% qEEe § 91
TAE ZC AL [ T AT T TAW
wfraa Fg9r T wr &1 fe%e—So H
.3 qfaaT, 2880—2 ¥ . 9o wfaaT
o7 98843 § . yeufama gy
AT AG TF T q47 FRAE #
war § foarz § =mrr § fir &= wEE
‘31 T BfTAT wrw TR E=E AR
94, wIAIE F7 fvqm ¥ faar %,
FAS FALT T FFAT Y

"Failure of railwaymen and the accidents
resulting therefrom constitute only an
insignificant part of their achievements in
the context of the vastness of their field of
operation."

U7 4% 7 A<E £ Wiaqd &qqq F7
A &, w1 F qAAT ¥ HAr 2
qTC FALT FFAT § 7g AY TI7 Il
fbe & | ag 37 TaaT FAGT AT
T | 7R T ag ¥ hafiafee
AAFT I 1 &5 Wiagy gwE=y §
TART T TR FC T AY Ay }R wfqaa
ar faegw Anfafoas § saw =9-
fredad FTA BT FEATEFRAT AT 7GT |
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79 HE ¥ & 1491 Fo 1N T
=6 F T g 3A aafadi § .
arfided §AE I W I TE &
ayz § g0 sfafafetee A 39 92
fast wgem «&Y © a1 97 ST T@
gafag W faqew & F 3@ s EW™
Y% T e #AT AT ¢ i uarees
Tre Pt auig & gl, urdrge: gwige
g2 A7 399 =9 ¥ fag W w9
TE F T F7q Wigy | feaue
28508 ¢ H T T AT 12E4-5R
¥ 90 F1 UG | TH A%g § AN (HREET
FI gz agAr o WY g, TAR AT
T4V FaT AT THAT |

srifrzeg wa & 9= &t T A
Iq€r I97 FA FQ, ARMIEHES
Ofr = famafar faew W1
FETAIET AT AN T K GOAT
¥ A avat g gAra fear a9 g
wre wgr fagfrey wad #7997 61 @
g5 uz "% foar fF 39 W0 F1 AN
TFISE § FAMGT AT F TREEA
FOT ITHT TAafeg &9 & fAg *=@
Tq 3 a0 w9 F 0T § a8
3¢ X fear mar gw oA w1 fF oawm
39%Y sqaeqr 57 72 £ | & faagw wem
fr T swafais g @ &
for MA-argw ar FREATET Fa7 A
w1y Ffony I Fige fw o Tm
¥ #0 § 9 uarsw g 47 I 897
IA @ F 4T ARAL FI AT IqH
Fow T q1 IAE FAT § TRINE
fagmr faa% gar ofms= afaw gia
IR e aq1 et | o v & =g
AT T TG FY AIEAT FL T TR F1
378! 35 wifgam faear feq o
WAL ITHY ATEET & Sl T W
1 qr ¢ a8 & Chvfaqaw faed &Y
Taeqr W wEdr A 9T faw wq
T QT | Yufed W urAew
for 7 e ¥ gy vy srrar =figdr o
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[t fammgare ey sY<fear)

nefi3E § art § ow Wi frae
% f g 47 AT TR 510 § W@
B 0% a T § 5 owe wof am
sfRaT TAT=a g7 § a1 9% Tl
frenardl GIT ABTT T AT HT AL
¥Tar AT VBT g # W 0Ear
wF a1 M7 ot q0g &1 15977, 37
I et § qF 7 Jear 2
# 7z yopar we fF e FeT o
ARIESHEIEC TR G UK R e et
F fradt & 4% @Y 7% oY &1 A
favr afew samr wfaw (et arfem o
ETH FAET W7 A ueEEe ¥ fay
firat v 7 Frovar g0 979 faams
& FHATA S FET Aufed | A
AT ¥ A= F A F A4 AT §
R 7 wAfaat 799 § #3941 §
=€ FFT A S ST g AT AT
e W g iy R 77 AT
ar 4z 3T T F27 AT AFAT

7 794 fAT ¥ W@ aw A g,
IraaTIlT wEERn, YT TA o =i
TR T &7 &7 Z0T A7 & A Twar
g o7 3a¥ Fr & 52 Foar &1 wiferm
FATE | TET AT Wem 93 F AW
A F G FT AAS & TEH AT
7 @3 wie faard &7 g fe w oY
ToG! 77g ¥ I@ F9AT § {7 W7 59
Qe & AT 9T F T ) AT T TR AT
g ¥ ¥ 794 § (% qoerm 11 aey
3w 3% 397 7g T AT fray @raear §
fipert w9 T AT AR T F | AR
Fare A fox F w4y & 1 A a4
feafa % & srdar s fir g 3T &7
TN FGT § | 7E &7 § e agt afe-
fewar Store wrowr A 9% wwar &
g & A AT § 7 AT wET
Frdrs ¥ T 1| T T W g

S oyt s ot feur og | g TR
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FAY Y A 7% I § T AT H /T
w3 377 Fr agi @94 @A 3 WREATF
FEA ATgA A § 1 TR A W
TUFT AT @9 §, I AT TH A
¥ v fegfy & mew & sowt fradt
T AT § 1 A A & I
oI q1 WO 4A & GY IEL W
V=T & oy 2 ar ey &7 939 &
yaay frdl gat ax 1 faeay 2 a1
#1§ w7 S 7§ TwE vy fE
WEI WA § ATRY (A9 AVEA A wrdr
WA | AT AAGL F WG AT AEA AT
g s fTagig T e E
3 AT ¥ MIRT 4T ¥ 95T 30§,
wHt AT TG & | fFAA T gES @ H
AT Wew 93w §iT fa@ FT a9
9T AT A7 §F THC IA0GA T AN
& WIT 0F 1 1A F9q7 FA(E |

o, AT A% faamT v wEygeay av
WA g AT aferd METIEE R AT
frid o ¥ oo g &1 foE
% e s (e § f& wow
e o & @ T & 1 T
AT ATIHT & IAFT A9 A AT
#t fedie & 1 1 gFEws & fagre
T T T F1A0 | TR 1
Foawges RradsmParadi &
A% siyFT 3 @ § fe gt ow
Faq § AV WS FT RAT FU ANNE
FAU & TTIA H oy 74, T9¢ 91§
WA 27 a6 AiEA q TEEC AT T
FT qx W FA #F 7 FT 97 AR
g Y 79 £ AT ¥4 FQ@ §, WA
F wa § | wfse foie & fwadt
foee & @t § fr Tfere e
FT, TAETE ¥ T, SfE Iy
ol WiE WA AT wiee wr
79 & | g AT oft gy § W W
wwrar 8, T awr e § wwfag owd
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A 7T T g Y | wfer 7 9 §
IF A FT PN FH § FH FG
TEA FT | W TAT FEA ¥ TH )
T/ | v @ mw faadi # ofrara
F7 Ofqe f T3 famr & oz
T TZ WEEAT AV, IAPT TAAI
qraEw sfwogy & owfawee far
AT W7 TAH W FEA BT ATEEIFAT
& w7 Frwi W7 9 Afeaw w FonE
FT1 RN | FAT UG FgA A 5 @
T W9 § oy wegEeyqy gt 2,
# ger sfoA adl swmar wi faasm
g7ar & ¥ et § weT ot A
TR FEW Afed | fan e ® gmed
TEl ' aq 7 7y 9 § ) oy
T WL AT AFAT AT AN
% faar g @ fF qeut-wo #
o wfrme wver Wi AT ZRe
afarg &1 97 9 WR-R H . ¥3
gfeera g1 T | WG AT TF I AWS
# argafzdl &1 9O g, T WA T
aeq A0 qraT wfez FiE &7 A
F 9T gT A ey g fasr faaw
ff TETT F WWA T § WIT AHA
g § | § g A95. w5 T AT W\
A7 Ifa FHERT § | 2,000 T WIFTH
T gz T IuF foan ZI A
My | WY AT F Ay StEe TE A
mar | I8E gforeersT gard faamr
F1 F0,9¥% §IF FT TFATH ISMHT TI7 |
frmme avard F3 aE) & Freae foay
1T I FH AT €%,§%,000 Go HHF
7 faay, fras & 39 93,09,000 Fo
TS TAT §, TR! LA ST & | WA
fawrr &Y gHY w1 T smawar § faad
gra frdt &Y gaar sfas soar faar s
qwar § 7 AfEw o R oS ™
q@ & 990 § AW THA K Hiwww
£ & | T e Ay e A gl
79 19 ag #1 Y 1€ § P 9fs & 99
1 fafaeee o gafad foaadt mead

OTr 3ART 3FT B FAT Frar Tfed |
™ AN # % & mowr saE
WA FCT TEATE | W W9 JAY
Z, #9 aff w w53 & a1 W Wfgy
I FN AT A9 G OE, -
sfeai #7 qa-r ®7 9z &, o g
MIRT T Td FgA FT FEAIFAT
Al 2, A7 I9 9 T qF @A WG
AEN ®UT a9 a¥ WIT .57 1 IfEq
A& Fgr ST AFA |

34 G § A T WA § {s
Zadt o fawdr ¥ wy Ty a7 |
sifes oo & fod gy g e &
g a1 a7 gy & fay seT e
¥ g9 & afeT e FH g 9w -
am fear #w ,0%,000 %o Wi®
far | wq SRy aw 77 A oA
o wF W E ) A T W §
,%8,000 Fo I7 fa=AT 47 Tar fazar
farasr w4 wex 74 faar wie 7 =
& wmar

SARDAR SWARAN SINGH: I might rise on
a point of clarification, Madam. So far the
custom is that so far as audit reports are
concerned, they goto the Public Accounts
Committee and all these points are thrashed
out there. It has not been the custom that these
points may be raised here because, so far as
the Ministry is concerned, we take a neutral
attitude. It is not for us to defend. There is an-
other forum of the Public Accounts
Committee where all these details are gone
into.

SHRI A. D. MANI: It is open to us to quote
the Public Accounts Committee reports.

st fawergare wreTeet w@ie-
frar : & 5=l ot 1 a1 & faepa mema
i 4 it et T e e Y
f A wzemd gz qAT § AP AT A
W91 T AT | FE oA g &
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[=r FvrargaTT RwrATASlT Y<fEan ]
fordr, st a=va F ol T 7@ &)
4T fgwm & o7 W wraws & e
AT AY IAF0 w9 fr wfgT Oy
feafy #4i gy & 1 ofems wwTIva
THE W QA A A 9fEa
HHTIVEY FHST A WY Al T fgmH
& | % F97 T HOT 77 GYAT F1G-
qET AT IFT TAEAATA I B 4G
FET 1 A1 39 o 47 7 € g
& ®1 JmT § T owd maw faem
w7 AT F qF@ Ay g ?

(Shri Sheel Bhadra Yajee rose)

ot anft ¢a 9% Al § 7 & o
XA K1 B FrAa )y wwwmar §
R W faamr At 787 3830 FE
# W &% Ay 9y 9f, I A
w1 w§, Afem w1 gar Ay =@
ag Wy Ty a7 Y & Foreet o & <ww
AT WFAT B, WX G A <y ok @Y
IEFT a1 W famT A waeg aomAr
g 91 | 57 a¥aw § gfews gara=y
T T W @, 28553 A foE
# 1 39 fomy & ag & wod o 0y
A g I W AE F A o3 W
7 forar o 2

"The Committee are concerned to note
that thefts of railway track and wagons on
such a large  scale continued for such a
long period and the Railway authorities
were unable to check them. The Com-
mittee are of the view that such
systematic  thefts on a large scale over a
long period could not have occurred without
the active connivance of Railway staff.
They desire that the case should be further
investigated, responsibility fixed and action
taken against the officials who failed to take
due precau-
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tions after the shortages came to notice in
the first survey."

w4 30 avE A g § a1 qH
WifFagwsadias wfFar ! @
7T & AT 9 T WA ATHA A DY
FW & | WY AT FATA FGT, THE
wraTa Ao | TAFT WIE " HE A4
@Y 2 | 3H qE BT FAAE 9 Y E
WYz sE1 ufeorrs g &7 avan 2 fF 91
a2 9% swardr &, fae¥ e fawardn
%, 3% fams swawr g9 A A
z, #few i1 gr-gr Fwart § saE
HT g FvHaTdr | T & | OF a1
wee g7 T 41 fE argee & fae e
o w74 H A1 A W9 JFEE g
4y e a2 7 oo
orT § 39ET 98 S a3 m An fE
fsm® Fue 7g fowimrd oy & st
war & 41 78 W< T TF Grer FHATL
qT | ¥4 F ¥ & qrar 57 ;fwa<
AT 91 I fame w1E wraaE T
# 75 w9 I feaw & e mm
T # ag war g & wa o avg & e
s & A A Wi w7 9w faar
WY & wT WY 75-aY auerd g1 ¥
g A FT A AR 2 1 maE F
o LAY § G4 g & W7 Suy fawa
T+ wTw ge wfEesl 0y
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afear® qarew Fad T A & &
o % fafwyw feet & mom &
FraTereraT aff § | ofeow TEEH
FHE 7 woAT fgE F 99 oy ¥ ug
ot

"The Committee regret to find a certain
lack of co-ordination amongst the various
Ministries of the Government of India.
They deplore the evasive manner adopted
by some Ministries in paying the dues of
other Ministries. This results pot only in a
general decline in the efficiency of the
Government as a whole, but also causes
complications in the settlement of
Accounts. They hope that Government
would look into this matter, and issue
suitable directives to all the departments."

T ATE FT AT FY qielhEe faam
T £ WIT TF AXE FT ATTRT FATAS-
o 2, wrism £ gafaw § A
Y ot & fraaw v O 39 o 7
79 797 fgm 7 seg i &, a7 A9
A 03 A TE T ATHT FH T TFAT
agf wifzd | We are your eyes. et
9 P FY q@Ar AT & @l 9T 7
o7 FT AT qAT § arfe wieew ®
fve omg Sy 9@ A AT A FY ) I
A7E § WITHY GFAT AFT AfE

Y avg ¥ i seEd § a0
TIo00 ‘faTqi' mq E"'I' 'Ta' rﬂ'ﬂ'ﬁ' }Ffa'
fT FY 9,0 0 0 T FT THATT FAT |
9 A7z A T3 favnr & wzaEr &
FE A AN FEm T =i
T 28%0-%3 H €%,0¥,000 B F
FFa gur ol aw § gEewe #%
faam T | 39 avE B 99 F g} wEeqr
% faawl favge & sfom ot Fer o
aFar £ | & qreivg w4 ot & Srden
gt fF & g faom # g 8 A T
77 =Ee g Fer Wiy fwogw o
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Al

1963-64 1132

Tg Ted & 449 Tm A%ATH FTH &
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FOAT WEAT ) FEiwg ¥ oam ¥
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T A€ AT W17 IEG FEE A5
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«fY STieAR T : ST we A,
AR @R WA St T S 3¢ aXm
WY FT AT T @1 § I+ faq
# = qavwaR W gEE &
FEATE | WHT 72T § g1 43T § TR
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# T AT TARI AW AT AAAL F
e mrtaer Fe ) Afew & st
g I gwre % ®§ 37 7W% &1 graang
Y A am i@ g, 3T aw
LT FE A g (3-1% A
wWa il 7w w@d & g
o & a7 g fFar § o fag
W WA § Ad afew gy e
frarr & fom ot w0 ¥ o o
RATHATR 3T 9Tied | ;AT g A
H ST AT FTA AT, HHZT T WA,
YA FAIC 3A & A FHAIAT
a1< 3 ¥ A1 far w7 A e wheaw
W ¥ fomaw ¥ far soat g
AT TUEAT T A0ER | AT T
BT I F RO § 3 FA FAAE
T 99T TATT AT AT To HYo FieAY
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[+t siverwm i)
& urags A1 v fwqr saAT FORAT
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|IEA I F AL H AT AT | §F 9|
x5 @ fasn & == faar oo
g T T e war & A § w99
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wFaTE FOq Lo W 2 | THI A7
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Qoo WIe VAT T9F ATFT a7 AT £ |
R AF RN frygaaa ¥
¥% 99 T Y F, AT AT W F
Hi7 AZA G 97 F TG IF IA0AT
T ® 1 IF WG § g awl ¥ wfngT,
g o7 ST F A a7 § a7
faeena 727 & o 37 AT | g0 477
gz & T And s a ofed
T G717 &1 A 59 WL 0 |
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[RAJYA SABHA]
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# 7 i 7 oy Y § A AW ARG AT
aifed | W gw wiwgr ¥ T AT
&Y I & A1 agh o faw w w
T 74T &1 AFaT 8 | T gean 6 g
¥ guA gt 7 AT AET A47 I A
FATC BYH T AATA AYAET F AT 3
AT 5 ALY agATr Sy wFew & 1 7 AE
& B F AT AYT T9T ATEA A9 Bl
AT AEEEAT 2 | A FH EHTH
¥ g FRFY T A a0 w99 7,
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T ATEA AT qFA § a1 IVRH T4T
wiorg7 F 1% 9greT feedt H1 o0 Fomwe
aET TAT AN & & & | g afrar # v
TZT TgR 99 I (N § AT 97 §9
F4re & |\ T T Y 9% ¥2A A 5
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HERTY A9 AT AT I AT A9
fifeg 1 w7 T @z /31 A oS
TG AT HOT FTA H ATC T Fe q2AT
&AL W 9T AFAT ST ZH WA AT
W TR ATEA AST AMEAA | A HAR
s&il 7z ¢ i faeas & gewmey 7% 714y
wfngT 7w § @Y qET FavE S
grigq | 34T 78 § AT §F AIAAT
ZiT 3 Taw 7% A1 g ey H 7
Prgzr &7 Ty srEar & o Wy
AL T AT ATZA qAVE AT TA
AT AT T | FTHY T8 F TEIARIE
¥ st 7% oft W AT awd gand
AT ATfET | T A T A AT BT AT
@ faarT &Y grai w0 jivz § s
H\T o7 FATAT FArfedq | BE 9T AT 72
Fg1 e & o game wgh dvzv st AvgA
FIATE T q7 &1 77 9g 79 4% for
T e | A0 wwE Wit oy ag
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A T@FT &1 99 ~qET § 9% W
art w fwior fwqr war wfer
WX 14T oTg A < femr s wfiey o
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qT G AT W FH=rd § 9%
qrgrq § qeOAR AT B A gL et
# AT o g€ | Wy wEE o
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g Frm Gy ) FTER W W
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I Fgr 97 fr IR gl o
w5, Ffer Aty gfmd far o
21 AT WF FHAMRAT # g% W
fosram w3 & 7 99 ¥ 79 &,
WA § WY JTG-ACE &Y I70 Aoy
g1 77 a8 sgr ¢ B faw dme
T F T I o TG A aEAT |
¥ fag o1 & 9T 90 | T TR
FHATET HT FN2 74 oy &
-2} W WE WG § | oW
TF I7 ¥ GFET 9o, co AN HT F|ET
@ foF o, a7 A dw aw ¥
T A N GFAT § ) W AGT &
FHNfET & fad A AT g i 3
afar «ifew @ ¥ ofgy fF
g A FHAT S g e e
¥ g o & oy w=mmET awy oy
T ¥ wArar W9 F ¥ Fwfaww T 3
1 O T AEAT T W] 9N
F qrary 97 F4 @ fRar o 9w &
arx ¥ A% H 9T A AW A FH
fF qrETe 9% W 9gy i e 4,
T X IR & famr | o e
o9 ¥ qg ¥g faur fF oo &9 @
Y @Y | T A9 UF @19 § w
g w9y 3 E AR @R g § A
JF §, ag o€ Ay Fy ag A& L
ar & Ffame ¥ w1 fowifer & 47 ?
¥ Ffraw ¥ w8 97 5 faem =0
FETA T8 § g7 F a0 e
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fear s | wfew wa ey R -
fraz & 77 77 A THETQ Oiw @
9% OF T 773 § WX WA whiei
#1 wf wfew w1 T 9w §
e ¥ 7 0 ag w7 91 R WF
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F1 W47 A AN84 ARAT § 1 T
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FAT ST AATHT Y AT AL )
qufy 37 41 7 a8 FFe7 fEar 2
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Ty w7 ¥ R ®@eN &7 &
wfga, Hfew g &1 7l @ g 1
qT T T pEHe T & a1 I 6
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2 | eafew wifem ag T ofga fF
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T THe Tho A7 § Al {@q
FHAT0 & 3T & 4430 <o TH & A
ot aifseata & =@ § 1 99w AT
T G 94T 79T AW I F WA &
fadr ®1E srg A9 8 ) TS AATeT
9gH qg "ifvw fear ar fF F & afe
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WETH IATET AT IA B FA 4 &I
gaeqT FY WIAAT | ofew & wwear
g fr 3 w1 wF foerar W & | AT
2 7 39 & TG @ A wens o
forar, afya S #1 w430 (AT
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¥ ATg-Aq WF § A fowe
FF7—Io HTo, Fo Fo To—uiv
FA T T w1 A 7 g
N AT FEATFAT § | FATC AT AET
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TR FETY | T qeET 1g §
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T A AT § TEA I F1 AT T2
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¥ 4T | WA 3T A FIE HATIT
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W TF A AITH gfan & AT 19
fY geera ) frar & | g9 Haw A oW
T3 ¥ qqaT AT ITE AT FT 21
afiee WY W Faw oy I ¥ |
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Mg fomaqd sn7 s, fevzaw Fafwa
T Z At agi 7 | Wi sEE F
12 W gAETfE wEaT faEmt
farrt fogz w7 B, #@® FiF 20
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AR IFT ¥ far 39 T F
RICER ) I

‘iﬁ'?nm Wt{ﬂ'oqtﬂoiqi'
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w3781 Foofres fremr ¢ sad qda
AT IR IAF T A FITAT AR FT AET
2 3w Ag A 3AFT wEFA faed)
2 TMT IART ATE AT AET AT E |

RO aA gw #fx o« gwe
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TZ 34 2T MR 7 agA aew
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™A TEAT 1 AFAT o § T
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H OgRAT 9¥AT £ | UF AT 3w
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g5 et FTA N wyaTgsaAr
gYr ol #1¢ s Y 2fF wawTh
Wagg ¥z forr Avag sw-arw
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SHrRI B. D. KHOBARAGADE: Madam
Deputy Chairman, the performance of the
Railways during the year 1961-62 and the
current year, 1962-63, has
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been, on the whole, satisfactory. I want to
congratulate the hon. Minister on the fact that
during the national emergency he has been
able to handle increased traffic to the border
areas without causing dislocation in the nor-
mal traffic. But I think for this, credit should
be given to the workers and the members of
the staff who have worked honestly and
sincerely without caring for anything else and
through the Railway Minister. I want to con-
vey my hearty congratulations to the members
of the staff also. The performance of the
Railways, both physical and operational, has
been satisfactory. During 1960-61, freight
traffic handled by the Railways was 1562
million tonnes and in 1961-62 it was 160-5
million tonnes. Thus, there has been an
increase in freight of 2-74 per cent. So far as
tonne kilometre traffic is concerned, it was
87,680 million in 1960-61 and in 1961-62, it
increased to 91,218 million tonne kilometres.
Here, there has been increase to the extent of
404 per cent. Similarly, there has been
considerable increase in passenger traffic. In
1960-61 originating traffic in passengers had
been 909 million passengers and in 1961-62
this had increased to 928 million and thus
there has been an increase of 2' 13 per cent.
From all these figures, it is clear that traffic in
freight as well as in passengers has increased.
The only question is whether this increase-in
the traffic has been to the entire satisfaction of
the Government. In my opinion, if we
consider this question from the point of view
of increased indust.ial production, there has
not been any considerable increase in traffic.

Madam, let us find out in what way
industrial and agricultural production has
increased. During the Second Five Year Plan
period, from 1956 to 1961, industrial growth
has been to the tune of 8-1 per cent., and it has
increased by seven per cent, in the year 1962
as compared to 1961- If there has been an
increase of 8*1 per cent in industrial
production then it means that there should
have been a similar
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[Shri B. D. Khobaragade.J increase in the
freight traffic handled by the Railways. What
do we find mere? Traffic increased during that
period only by 58 per cent, in originating
traffic. This means that the remaining traffic
was handled not by the Railways but by road
transport. In 1961-62, this increase has been
comparatively poor because during this period
industrial growth was to the extent of seven
per cent, but the freight handled increased
only by 2-74 per cent. It means that there is
still considerable scope for improvement in
the handling of freight traffic by the Railways.
This only means that the Railways could not
handle all the available traffic.

The second question is whether the
Railways have handled all kinds of traffic that
was available in this country. From the figures
it will be seen that importance has been given
only to the movement of coal, steel and
cement. No doubt these commodities are
essential particularly in a country where
industrial growth is taking place. For the
expansion of industries, no doubt, these
commodities are essential. But what about the
other commodities? Foodgrains also are
important. If we consider the traffic in regard
to commodities like tea, jute manufacturs, raw
cotton, cotton manufactures, oilseeds, sugar,
etc. there is no increase in traffic in respect of
these commodities. On the contrary there has
been considerable decrease in the traffic of
these commodities. It does not mean that the
production of those commodities has not
increased. Their production has increased.
May I point from the same figures of the
Railway Ministry that in regard to all these
commodities there has been increase in
production? Now so far as the question of
foodgrains is concerned, in 1960-61 80-9
million metric tons were produced and 5'l
million imported; and in 1961-62, 79'8 million
metric tons were produced and 34 million
imported. In regard to tea the production was
0-35 million tons in 1961-62 as against 32
million tons in 1960-61. Sixty-eight per
cent, of tea
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production was transported in 1961-62 as
rc.npared to 78' 13 per cent, transported in
1960-61. Jute manufactures amounting to -26
million tons have been transported in 1960-
61. In 1961-62 it has been -24 million tons. In
all these commodities it is noticed that the
production has gone up. Therefore, it is quite
natural that the Railways should have handled
more traffic in all these commodities. If we
consider the percentage of the goods produced
and the goods handled by the Railways, what
do we find? So far as food-grains are
concerned, in 1961-62 they have handled little
comparatively. In 1960-61 they had handled
78-13 per cent, of the tea produced in tfiis
country, but in 1961-62 they have handled
only 68-86 per cent of the tea produced. The
same is the case with all the other
commodities. The figures indicate that the
Railways have only concentrated on handling
coal, steel and cement traffic and they have
ignored all other commodities. And if we
consider from that point of view, they have
given more importance to those areas which
produce coal and they are in U.P. and Bihar. I
would like to tell the hon. Railway Minister
that U.P. and Bihar alone do not constitute the
whole of India. There are other parts of India
also and, therefore, it is very essential that the
Railways should give greater attention to
other areas and try to handle the traffic in
other mmmoditlet.

1146

In this respect I may draw the attention of
the hon. Minister to the fact that in my own
home town, in my own district, there have
been many complaints regarding the
registration of wagons. The local people are
not getting any wagons for movement of
charcoal and tendu leaves, although they had
placed indents or tried to place indents as long
ago as last April or May. I have drawn the
attention of the hon. Railway Minister by
writing to him and I have also received a letter
from Mr. Z. S. Bains, Private Secretary to
Minister of Railways, dated 12th November,
1962, in which it has been mentioned that the
matter was
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receiving the Railway Minister's attention. But
since then nothing has been done. This
question was raised again in this House and
the Deputy Minister, Mr. Shah Nawaz Khan,
was very kind' enough to give an assurance
that the matter would be looked into. The local
contractors had entered into an agreement for
the sale of timber, charcoal and tendu leaves in
last May or June. Even though they have
entered into an agreement for the sale of these
commodities in last May, they are not getting
any wagons for the transport of these even
after (sight months, in spite of the fact that the
attention of the hon. Minister was drawn to
this matter by writing to him a letter and by
raising the question on the floor of this House.
These contractors have no sufficient capital;
they are middle-class people and are petty
contractors. And if their capital is locked up in
goods for such a long time, how can they carry
on their business? The State Government also
was constrained to postpone auction of forests
because the contractors were not in a position
to sell their goods; and they did not have
money to bid in auctions. Therefore, it is
essential that the hon. Railway Minister
should consider this. Tendu leaves are
perishable goods. Charcoal is a highly
inflamable commodity. Therefore, it is very
essen. tial that these commodities should be
transported as early as possible and should be
consumed. Unfortnuately, the Railways have
not done anything to look into the matter.
Some time we receive complaints that when
the contractors want to register their indents,
they are not allowed to register their indents,
and thereby the registration in Government
records is shown in considerably small
numbers. This is a question of movement of
commodities other than coal and steel; and if
we consider traffic in other commodities, I am
constrained to say that the record of the
Railways has not been satisfactory.
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Considering the accidents that have taken
place on the Railways, we find that in this
respect also the record of tire Railways is not
a satisfactory one.
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In 1959-60 the total number of accidents was
8,916. In 1960-61 the figure was 8,808. And
this figure rose in 1961-62 to 9,184. It means
that there has been an increase in railway ac-
cidents and it does not speak well of railway
efficiency. We should analyse the causes of
accidents. If we study the figures, we find that
the accidents mainly take place because of
failure of the human element, and secondly
because of failure of rolling stock. Much has
been said about the failure of the human
clement. Mr. Sri Rama Reddy, who was
speaking here today, said that because of
reservations for some backward classes, be-
cause of certain reservations for promotions
in the Services, there has been increase in
accidents. I do not agree with him. Of course,
the human element is responsible, but as
pointed out by Mr. Chordia, Dr. Kunzru also
has stated in his Report that it is not so
material and significant.

Apart from that, in this Review of
Accidents on Indian Government Railways,
what is the opinion given about the failure of
human element? I would quote one or two
sentences: —

"The analysis into various causes of
accidents conducted by the Railways shows
that non-observance of elementary rules
and precautions which are prescribed by
the Administration continues to be the
cause of a large number of accidents".

It says non-observance of elementary rules, it
does not say that they happened because of
the inefficiency of the staff. They happened
because of the carelessness of the staff. Care-
lessness and inefficiency are entirely different
things. Therefore, it is not because of the
inefficiency of the staff that the Railways are
employing today and it is not because certain
persons are being employed due to reservation
of posts, or because of their backwardness,
that there are accidents. The element of
human failure is there. But it is not because of
inefficiency, it is because of carelessness, it is
because the ordinary rules and regulations,
which any
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[Shri B. D. Khobaragade.] ordinary
individual, any ordinary human being can
understand and can try, to follow, are not
being followed. It only means that there
should be greater care and precaution, and all
those people should be asked that they should
be careful and they should not be careless. If
they happened to be careless, whoever they
might be, necessary action must be taken
against them, and if necessary, any punish-
ment might be given to them. We do not
mind. But the accidents on Railways are not
mainly because of the failure of the human
clement. They are mainly because of failure of
the rolling stock and failure of the engines
also. Let us consider the percentage in this
respect also.

In 1959-60 out of 8,916 accidents, 4,793
were because of failure of engines
and rolling stock— That is more
than fifty per cent.

In 1960-61 out of 8,808 accidents, 4,572
were because of failure of engines
and rolling stock— That is also
more than fifty per cent.

In 1961-62 out of a total of 9,184
accidents, 5,104 were because of

failure of engines and rolling
stock—That is also more than fifty
per cent.

What does it mean? It means that our
equipment, our rolling stock, our permanent
way, our engines, etc., are not comparatively
new or are not in order, and they are failing
us. Therefore, it is very essential that we
should try to have good equipment, good
rolling stock and good engines.

In this connection I would like to draw the
attention of the hon. Minister to the corrupt
methods adopted by the railway officials
while purchasing the railway stock. The
Central Railway Kamgar Union have adopted
a resolution in a recent meeting. In that
resolution they say:

"Corruptions at the top level should
be eradicated as it is one of
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the chief causes of accidents. As a result of
underhand dealings at the time of purchases
of machinery and materials, condemned
stock is procured and the same is issued
when rolling stock is sent for repairs or
assemblage at Workshops. There have been
a large number of cases when accidents oc-
cur due to defect of rolling stock coming
out fresh from the Workshops".

1150

It means that our equipment and our material
are purchased by corrupt officials. An
allegation has been made that old stocks are
purchased and re-issued, and, therefore, there
are accidents. Therefore, this union has
extended its support and assured the
Government that it would try to help the
Government to find out the corrupt methods.
The only condition is that if they report some
cases and come forward to give evidence,
they should be protected from victimisation.
If they are protected from victimisation, they
can give a number of instances where such
things are going on. So far as carruption is
concerned, I would refer to that later
on.

Now, I would refer to the question of fresh
taxation. A sum of Rs. 19 crores is to be
raised by fresh taxation. So far as the
distribution of this Rs. 19 crores is concerned,
we have to make an additional contribution to
General Revenues of Rs. 4 crores because of
the increased dividend rate. The bank rates
also have been increased, and, therefore, if the
Government have increased the dividend rate
from 4-25 per cent to 4- 50 per cent, I have no
objection. Similarly, an additional Rs. 10
crores will be paid to the Depreciation
Reserve Fund, and an additional Rs. 5 crores
will be paid to the Development Fund.
Madam, so far as the payment to these
different Funds is concerned, I have no
objection. But I only object that this amount
should not be raised by additional taxation,
because there is considerable scope to raise
this additional revenue from the existing rates.
Only we should try to
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plug all the loopholes. I have already pointed
out that during the past two or three years no
efforts have been made to carry or to handle
all the available traffic. Except in steel, coal
and cement and certain other commodities,
traffic has been reduced, and, thereore, if the
Railways make an earnest effort to handle all
the traffic that is available in the country, I
think they should be able to earn a few more
crores of rupees.

Then it is essential to have greater
efficiency also. In this respect I would quote
from the Presidential Address of Shri Darab
C. Driver to the Coal Consumers Association.
He lias stated:

*'The present delays are inordinate. It is
said that Railway wagons are on the run
only 200 minutes in every 24 hours and
that wagons spend 5 hours for loading, 5
hours for unloading and only 3£ hours for
actual running, leaving a balance of 104
hours during which they sxe detained in
different marshalling yards etc."

The President, Shri Driver, has drawn
attention to the fact that out of 24 hours 10j
hours are wasted in marshalling yards only. If
the efficiency of the Railways is increased, I
think the wagons also can be made to move
with greater speed and there can be greater
efficiency and we can earn more freight from
the increased traffic.

Then there is another aspect also. If we
plug all the loopholes and check the
corruption which is rampant in Railways, we
can raise additional revenue. My friend, Shri
Chordia, has referred to fne or two instances.

THE DEPUTY CHAIRMAN: Please wind
up.

SHRIB. D. KHOBARAGADE: I will finish
within two or three minutes. There was an
instance in which an amount of Rs. 46 lakhs
was lost. The firm was paid in advance more
amount than the goods it supplied. How the
Railways can pay more money with-
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out receiving goods, we do not know. The
strange thing is that it is not just one incident.
There are a number of incidents spread over a
nue<Der of years, ten years. How is it that the
Railway Ministry was sleeping over all these
matters and could not detect it earlier, and we
had to lose about Rs. 46 lakhs? Madam, there
are ,of course, a number of instances, but
because of shortage of time I will not bi? able
to quote them. I would quote one instance
from this Audit Report on Railways for 1963,
page 35:

"16 bills amounting to Rs. 1:68 lakhs
were paid to a firm in respect of supplies
which were neither ordered nor received by
the Railway."

5P.M.

No goods were ordered, no goods were
received and even then, the Railways paid a
sum of Rs. 1:69 lakhs. This also continued
from 1951 to 1960, for ten years, and nobody
could detect it. How could it happen ithout
the connivance of the railway officers? And
when this was brought to the notice of the
railway officers, what happened? Only one
clerk, who was checking all these bills, was
suspended—only one clerk. My contention is
that without the connivance of higher
officials, no such thing could have happened.
You have suspended only one clerk. What has
happened to the other officials without whose
connivance no such thing could happen? If we
check this corruption, we can add crores of
rupees and there would be no necessity to
levy this additional taxation.

Madam, [ would refer to the question of
reservation in promotion. This policy was
formulated by the Home Ministry long ago,
about four or five years ago, and when a
promotion was made by the Southern
Railway, some aggrieved railway employee
filed a writ petition and this writ petition went
up to the Supreme Court. The final judgment
was delivered by a Full Bench and it upheld
the Government's powers to reserve certain
posts
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[Shri B. D. Khobaragade.] for promotion.
Madam, I would point out that because certain
posts are reserved for the Scheduled Castes
and the Scheduled Tribes, tbe efficiency of the
Railways does not suffer, and it is not because
of these people that the efficiency in the
Railways suffers. My contention is that the
Scheduled Castes and Scheduled Tribes
people are equally competent and equally
efficient. They are second to none in
competence and efficiency. The question is
that because they happen to belong to
minority communities, they are not allowed to
come up. They do not get jobs, they do not get
promotions. Therefore, I would suggest that
when this policy has been formulated by the
Home Ministry five years back, when this
policy has been adopted by the Railway
Ministry three years back and as this policy
has been upheld by the Supreme Court to be
in accordance with the Constitution, I think
this policy should not be given up by the
Railway Ministry. The Railway Minister
should look into the matter and reserve some
posts for promotion also.

I will refer only to one last question and
that is regarding the recognition of the Central
Railway Swatantra Kamgar Sangh. As I have
already pointed out, this union wants to root
out corruption from the Railways. They will
support the Government, and I tell the hon.
Minister that they will do anything possible,
anything within their power, to root out
corruption from the Railways. Secondly, this
union represents mostly Class IV employees.
Shri Sheel Bhadra Yajee has spoken of
problems of Class IV employees in this House
and said that Class IV employees working as
gang-men were being exploited by the offi-
cers. Shri Yajee just now pointed out that they
are kept as casual labourers, that they are not
even temporary and, therefore, they get
dismissed from service at any moment. They
have to work for a less remuneration. When
they are to receive Rs. 2 as wages, actually
they arc getting Rs. 1.75, the balance four
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annas being pocketed by the other officials. If
this union is recognised, it will try to bring to
notice all such cases because this union
represents mostly Class IV workers and it
will try to show how they are being exploited
and how corruption is rampant in the
Railways. This union will try to help you in
rooting out corruption.

The gangmen are being exploited. When
they fall sick, no proper medical attention is
paid to them because railway doctors are not
available, they are at the headquarters. The
gangmen are not working at the headquarters
only, they are working everywhere, and
therefore, if they fall sick, medical assistance
is not available to them. If they get treatment
from private practitioners, they get medical
certificates and try to get the bill reimbursed.
But they do not get any reimbursement. Not
only that. When they produce a certificate
from the private practitioner, they do not get
any leave. And what happens if they do not
get leave? In spite of producing a medical
certificate from the registered medical
practitioners, they are being dismissed
immediately. The doctors at the headquarters
cannot attend to these gangmen when they are
working at places away from headquarters. If
they fall sick and produce medical certificates
from competent doctors, even then the certi-
ficates are ignored and they are dismissed
immediately. All these problems of Class IV
employees—the exploitation is more—are
being handled by the union and it is very
essential that this railway union should be
recognised.

Ultimately, I would only say that we have
been ignoring the class II passengers. Class I
passengers are an aristocratic people. They
can afford to travel in luxury. So far as class
H passengers are concerned, no improvement
has been made. So far as class III passengers
are concerned, considerable improvement is
being made. When the question was raised in
this House a few months ago, the hon.
Minister declared that they wanted to
continue the second class in the Rail-
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ways, and if they want to do that, it is
essential that they should provide better
amenities and facilities to the second
class travellers. I do not mind if the
facilities available to first class
passengers are reduced because it is not
the first class passengers, but it is, of
course, the second class and third class
passengers who contribute more revenue.
I have been travelling in first class for the
past Fix years. I find that 95 per cent, of
the passengers of first class are free-class
passengers. They have to pay nothing
from their pockets. They travel in first
class either at the expense of the
Government or at the expense Of their
firms. Therefore, what I would like to
urge upon the Government is this.
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While you have increased the amenities
of the first class passengers and the
amenities of the third class passengers,
you have completely ignored the second
class passengers. It is high time that we
paid proper attention to the second class
passengers and I would urge upon the
Railway Minister that he should do the
needful.

THE DEPUTY CHAIRMAN: The
House stands adjourned till 11.00 A.M.
tomorrow.

The House then adjourned at
six minutes past five of the clock
till eleven of the clock on
Thursday, the 28th February,
1963.



